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sary to defray the charges that will
come in course of payment during
the year ending the 31st day of
March 1880, in respect of the heads
of demands entered in the second
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column thereof against Demands
Nos. 1 to 10 relating to the ‘Minis-
try of Agriculture and Irrigation’”

The motion was adopted,

Demands for Grants, 197080 in resbect of the Ministry of Agricultwre and Irrigation poted by Lok Sabha

No of Name of Demand

Amount of Demand for Grant  Amount of Demand for Grant

Demand on account voted by the House voted by the House
on 16-3-1979
1 2 4
Revenue Capital Revenue Capital
Ry, Rs. Rs. Rs,
Ministry of Agriculture and
Irrigation
1 Dupartment of Agricultue 42,01,000 2,10,05,000 .
4 Aguiculture 23.94.61,000 107,67,09,000 119,73,05000 538,39,96,000
3 Inheries 4,80,20,000 5,13,94,000  24,01,02,000  25,69,71,000
4 Anunal Husbandry and Dany
Development .- . . 15,34,36,000 39432000 76,71,81,000  19,71,63,000
5 Forest . 6,23,63,000 79,00,000  31,18,14,000  3,94,99,000
4 D¢ partment of Food 95+45,72,000 7.90,48,000 477,28,62,000  89,52,42,u00
7 Department of Rural Develop-
ment . . v 50,05:21,000 4,39,t1,000 299,76,07,000  21,95.57,000
% Ix partment of Agricultural
Rescarch and Education 177,000 " 8,50,000
-+ Pavments to Indian Council
o Agricultural Research 13,63,50,000 73,17,48,000
10 Deparyment of Iriigation 5.45 83.000 1,27,09,000  27,29,24,000 6,35,43,00

—

1602 hre,

DEMANDS* FOR GRANTS, 1879-80

MiNisTRY oF ENERGY

MR, CHATRMAN: The House will
how take up discussion and voting on
Demands Nos, 28 to 30 relaling to the
#nistry of Energy for which 5 hours

ave been allotted.

Hon. Members whose cut motions
1o the Demands for Grants have been
Ureulateq may, if they desire to move

——

their cut motions, send rlips to the
Table within 15 minutes indicating
the serial numbers of the cut motions
they would like to move,

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President

“Moved with the pecommendation of the President.
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[Mr CHAIRMAN |

out of the Consohdated Fund of
India to complete the sumg neces-
sury to defray the chaiges that wall
come 1n the course of payment
during the year endingthe 31siday
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of March, 1980, in respect of the
heads of demands entered in the
second column thereof agamnst De-
mands Nos 28 to 30 relating to the
‘Minmistty of Energy’”

Domands for Gran's, 1979 80 tn respect of the Munisiry of Energy submutied lo the vots of
Lok Sabha

[ —

No «f Namt of Drmand
Dema

Amount of Demand for Grant Amount of Demand for Grant
nd on account voted by the

submtted to the Vote ol

House on 16 3 1979 the House
1 2 3 4
Rrvenuc Capital Revenue Capital
Rs Rs Rs Rs
Ministry of Energy
28 Munisuy of Coergv 14 39 000 71 97 oon
29 Power Development 9 24 86,000 63 55,01 ooo  46,24,30 000 317,75.08 0w
30 Coal and Lignite 395357000  ob 56,11,000 19,77 Bg,000  482,80,57,000
MR CHAIRMAN Shri Sanjeev: provided nearly Rs 17,600 ctoies
Rao which 15 almost 23 per cent of the
fund piovided to the pubhe sector
BHRI M S SANJEEVI RAO enterprises I want to know by me'¢
(Kakinada) Mi Chairman I nse to ly providing this fund can we achieve

oppose the Demands for Grants re
lating to the Minstry of Energy At
the outset, I very much wish that om
mld and gentle Minister ior Eneigy
would be more energetic and effective
in controlling the destiny of this vital
Minustiy  Electric power 15 the basic
infiastructure which 1z impoitant for
economic growth Thig 15 very wvital
for the future development of the
country. None can dispute that the
primary regquirement for-indusiral
growth 1s power In other words,
powe: 13 very essential for the entire
economic development of our count.y
and 1t alone can fackle the issue of
unemployment problem in the coun-
try According to the Repoit of the
Minstry of Energy, they have massive
planmng or investment During the
coming Sixth Five Year Plan they
propose to instal nearly 44,800 MV
The Planning Commisgion has rightly

ou; objective? The admmstiation
should gear up itself and see that the
proposed installed capacity for nealy
18,600 MW 1, implemented n the
time-bound programme But do we
have the machinery, mechanism and
methods to achieve ffis? This Muus-
try should be orgamisationally restruc
tured and coordinated to implement
modern techniques and monitor pro-
perly and gwde the censtruction
They should see that there 1s no shp-
page, by making sure that the con-
cerned States provide sufficient funds
for the projects in the pipeline Ac-
cording to intenational

operationa] efficiency should be 8t
least 75 per centy of the insta
capacity If only we can operate
thermal power stations at 75 per cent
of the 1nstalled capacity we would pot
have this acute power shortage But
unfortunastely we are able to operate
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‘only 48 per cent of the installed capa-
vity this year as compared to 57 per
cent two years back, What a ifalll
What steps is he going to take to
xectify the basic detect in his Minis-
iry.

Most of the generation and distribu-
‘tion is done by the State Electricity
Boards. This low utilisation factor is
entirely due to bad management and
transmission losses. Therefore the
electricity boards should be restruc-
tured in such a way that their opera-
tional efficiency goes up further. At
any given time, at any given day
throughout the year; you arc gene-
Tating only three fourth of the install.
ed capacity; one-fourth remains out
©of commission. The crux of the pro-
blem is that the electricity boards
should revamp their out-dated board
members and put in pragmatic and
technically oriented membkers. The
functional efficiency of the electricity
Yoard is further eroded by the impo-
sition of bureaucrats, Electricity
Boards have to play a meaningful role
by methodical and objective operat-
ing with a technically competent
management. The electricity boards
should be in a position to monaitor and
see that the technical parameters for
the operational efficiency of the ther-
mal power generator should be pro-
perly monitored and maintained and
all the defects are rectified in time.
The way the janata government and
the Energy Minister is operating the
ministry, I could not see any future
at all and I see nothing but gloom.
We are going to face a fantastic defi-
cit of power shortage for yearg to
come. As such I want our Minister
to apply his mind seriously to this
problem and have a clear cut concept
for the management of the boards.
Who should get power? Who should
wait for power? This is a very im-
portant point. He should give a clear
cut guideline for the entire country
tfo see that the agriculture: essential
services and the industry get itop
priority. As it is 30 per cent of the
installed capacity of the industry is
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lying idle. This shortage of industrial
production cannot be rectified by
simply importing the requirement
simply because we have enough
foreign exchange and you have libera.
lised imports. I want that our Minis-
ter should rectify it immediately. Are
you going to throw the workers out?
Why should we install these indus-
tries? The other day the Chief Minis-
ter of Bengal clearly said that 6 lakhs
of people were without any work for
the last five days. I shudder ai the
very idea of thinking of Bengal and
Bihar power crisis. There is a total
break down of power supply in
Bengal and to add to that Calcutta
Port is the hub of activity for the
entire Eastern India and for Nepal.
This vast metropolitan with its envi-
rons has cluster of jute and engineer-
ing industries, All of them have come
to a grinding halt on 9th of April and
God only can save the State if you
do not take an effective action collec-
tively. Unfort‘unately, West Bengal
do not have any hydel power to back
up and since the thermal stations are
in doldrums, even though they have
an installed capacity of 1,300 MW,
they could only generate 400 M.W.
No doubt the Chief Minister is malk-
ing an effective attempt to rectify it
but I warn the Minister that he canno{
absolve himself of the drawbacks in
their improper planning and for not
giving enough resources to increased
electrical power in the State. With
this terrific background of Bengal-
Bihaz_' crisis  you have taken up a
massive programme of increasing the
"chermal bower generation, You have
in a way rightly taken up super ther-
mal power station at Singrauli in
U.P., Korba in M.P., Ramagundam in
Andhra Pradesh and Farakka in West
Bengal at a rated capacity of 2000
MW, 2100 MW, 1100 MW and 1100 MW
respectively, What steps are you tak.
ing to see that we the engineers the
technicians, the administrators and
the designers take the responsibility
more seriously? I want all of them
to co-ordinate and co-operate in in-
stalling and generating the rated
power effectively,
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You are all aware that the rate of
power consumption is growing, parti-
cularly for fossilised power, that 1s,
the coal, oil or lignite and if it 1s
converted to metric tonneg of coal, it
is estimated, it will last for 400 years,
But of late, with the rise in standard
of living and the population explosion
they have come to the conclusion that
it will not last more than 40 years
So, we are in a grave situation, I
want that the Minister should concen.
trate very seriously on the develap-
ment of other sources of energy either
nuclear power, hydel power or solar
power, etc. But unfortunately, the
Janata Party has reduced the statues o'
the 12chnica! caure and serent .o cat’ o
by systematically making them seco. d
class citizens. Now we have no other
alternative except to appeal to the
scientists 1o come to our jescue and
rescue us from this doldrum, The
Central Electrical Authority have as-
sessed recently that they couwsd think
of hydro power to the extent of 76200
mullion KW. Actually the Govern-
ment are producing 7600 MW of hy.
dro.power and have projecls under
way to generate 5200 MW, We have
also a great potential of hydro-power
if we collaborate with Nepal and
Tibet of China. There are a number ol
common rivers between Nepal and
India like Kali, Karnali, Gandak,
Kosi, Ramti and Bagmati. If only we
properly implement the projects, we
can get huge gquantity of hydro-power
1 want that our Energy Minister must
energetically plan and see that this
great Indo.Nepalese venture succeeds
so that it will be our power house for
the entire eastern region. I also want
him to initiate a dialogue with China,
so that we can regulate and discipline
the fantastic Brahmaputra river by
diverting it through a tunnel so that
a fabulous quantity of power could
be generated, to be shared between
the two countries.

I also want the Energy Minister to
take equal interest in the develop-
ment of hydro-power in Andhra Pra.
desh. You must be aware of the rapid
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growth our State is making. I want
you to copy it. Hardly five years back,
we were producing 530 MW. Now, we
are producing 1858 MW, Apart from
having the coal resources for the
entire South India, we have fantgstic
hydro.power. We are proposing to
instal four reversible tlurbines in
Nagarjunasagar, We are also abouj to
complete the Srisailam project which
will give 770 MW, Also, our State
Government has already initiated and
taken advance action to create infra-
structure to instal several reversitle
turbineg for pump storage system to
generate an additional 1000 MW.
With this background, I would like to
congratulate our Stale Chairman,
Mr, Tata Rao, on his foresight and I
want our Energy Minister to copy on
those lines, You are aware that
Andhra Pradesh is giving 50 MW
through Orissa to the power.hung'y
State of West Bengal,

THE MINISTER OF ENERGY
(SHRI P, RAMACHANDRAN): Have
they done that?

SHRI M, §. SANJEEVI RAOQO: They
are piepared to give.

I come to another subject. This is
about nuclear energy. As far back
as 1969, we had installeq the first
nuclear power station at Tarapur
with the help of the General Elechiic
of USA., But the fuel required for
thig plant is enriched Urenium, Be”
cause of the controversy the previous
Government had to instal three move
power stations with natural uranium
in Rajasthan, Kalpakkam ang Narora.
That Government created an infra-
structure to instal nuclear generators
for 10 per cent of the total instslled
capacity in 1990, The advanced coun-
tries like Wesy Germany, France and
others hope to instal nuclear genera-
torg to the tune of 25 per cent of the
installed capacity by 1980 but I do
not think we can reach even 5 pés
cent of the installed capaéity by 1980.

Apart from that, Iabomthat
the Minister should see that
anelﬁnisterzlmmﬁghtknd’aﬁ:r
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speedily completing the experimental
fast breeder reactor at Kalpakkam
which will utilise plutonium and tho.
rium instead of uranium, We have
only 30,000 tonnes of uranium but
fortunately, we have 6 lakh tonnes
of thomum. As such, it is very very
vital,

Apart from that, Germany and
France have already constructed fast
breeder nuclear power stations, We
immediately want one such fast
breeder nuclear power station to be
mmtiated soon.

Now I come to the mest important
and burining 1ssue which 1s facing the
country, You are all aware that
under the Ministry of Communica-
tions, we have the Indian Telephone
Industries spread all over tne country
-—Bangalore, Nainital and Palghat.
Under the Ministry of Defence, we
have the Bharat Electronics, Hindu-
stan Aeronautics and several other
factories So also the Raillways have
the Perumbur Integral Coach Fac-
tory, Varanas; Diesel Engine Factory,
Chittaranjan Locomotive Works, I
appeal to the Prime Minister to see
that all the four factorics of Bharat
Heavy Electiicals at Bhopal, Hyder-
abad, Hartdwar and Tiruchirapalli are
iransferred to the Ministry of Energy
ang see that the country ig saved from
the clutches of George Fernandes, the
Minister of Industry, who wants to
sell away the interest of the presti-
gious Bharat Heavy Electricals by
making 1t a subsidiary of Messrs,
Seimens of Germany, I warn you
Mr. Ramachandran, dont be a fence
sitter, come forward and take active
interest, Ag you are the main consu-
mer of the products of Bharat Heavy
Electricals please gee that this nefa.
rious deal iz scuttled.
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[ 2raere £ )

Y ¥, R @ oy ¥ o« a7 0f
Z 1 "ro &Yo UHAo HT FIT ¥ WTAT
g—ar 1978-79 § 23 fufwga
T ¥ JNrET FT e TET AT 9T,
agr 23 fafags za ¥ samar SwwEA
FWT R, 4 T ST JTRA FAT
2 o 5 fawfgs zq s =
£Z1% Hgt 9T a87 gur & | & @rIw-
FWIU AT ATG-TAYT ST Frel-
FEH F AT W FT HAT §—

qATE I FAT AGEE W WY
wr & 1 1978-79 & fA¥ fwgar
a8 mr qr—102 fafeaa
T @1, Afgw feqar Srewns gar-
Frdt 7% 90 fafmaw =2 & wiuw

fe 102 fafmas za & 12
fafags = ¥ g awar &, e
ag ¥ ¥ w9z & fs ST e
agt 9T 9 FET T FT AAX
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L8 5 wrdr & Y Y avg ¥ ogw
w1 g w1 Fon 92T § ow fw

g1 faaaT SIS FBTT T 6T
fre™r &1 awi & frear Semr wo,
1 fe w1 2§F @
Fitar & fogar 9w
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F O W WY W 9aT syt
9q ff T@ g A W F wM
Tl M WR ) OF WS
1 FRA T FA-FIH F) aGE B
T8 # T gRE AR IH Ey w7y
T M A 600 TIT TF T o
9T uT W # 1

MR CHAIRMAN- Please conclude
now

SHRI RAMDAS SINGH If you
#ive me 5 minutes at your discretion

MR CHAIRMAN I am soriy it 1s
not my Jiscietion I have o list from
your Puarty

SHRI RAMDAS SINGH I have seen
the st

MR CHAIMAN I am sorry I will
havc to call the nest speak:r after two
minutes

SHRI RAMDAS SINGH 1 talked
to the Minister of Paithamentary
Affans and I know fully how much
time 13 allotted to our party.

MR CHAIRMAN. After two mn-
utes T have 10 call the next speaker.
You are using up the time uselessly,
You have two minutes more (Intcr-
rupitons) Well I have to conduct the
proceedings, not he

o T feg: @ TR A
Fgar & f& Tast & S F0 &7
IATEA § g &, TR T F FA-
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[sfr rrerees Ro)

T 7% ¥ g ug 9T T o oW
=& g wfifr g wEw T aEE
g WEF TE WATT § | WY FE(
AT & weadd T o®Y vAT 1R
2 fog gaagfs dr=oar & wadg
5T 7 FET OE ..

SHRI VAYALAR RAVI (Chirayin-

kil): Who said? Are you quoting any
report . 7

MR, CHAIRMAN: Mr. Ravi, please
do not interrupt him. You can alwavs
answer in the debate later on,

SHRI VAYALAR RAVI: I am not
a Minister

MR. CHAIRMAN: You don't have
to interrupt for that reason.

ot TR oy oA # W oaw
gt g e ot #mw o7 T A7
fagr & & =& wnAT & groT wEY
verd o1 &Fa & Afew wEr aw
THA & TRT & sAT F, g4
dae F5  A wify w faw
FAAT & WA FIASK W& T, IK
ot & AT AT FT RIM X AT
fggr & 1 w9 § w7 & 5 admad
®IX aGEd ®T gH AT SO 0
g ad T g I 3w R ol w7
wg & ¥ & fr wifgs wawi &
HHATTET T TH HT | &Y 6Ny
w7 & fo wit fast 7 s gfear
fafwee & oF wiw & Wy a9
Forr B wfew wogdl w1 gy faat
1 TAEL, 1978 ¥ T dEw
g 585,743 it wr i
oY 1-1-1979F1 qgr By w A
5.80,820 wdwifeal £t 1 @R
4,914 wdwifeny =1 g oF "W
w s gzt § 1 guldy W wred

feael  wifed & sdurfi &
BW w Wt {1 oW 1-1-
1978 ¥ 55,534 FA¥ WEMQ
§ wfs 1-1-1979 % 60,938
FHAAT ®IH FT ¥ | oW oww
I & RNT FE 5,404 AT
Ay wgar fed § 0 vifeg
v AT o¢ & fw oo e @
AT W g W § W LT @S
&t &x ¥ W s F g
T TR & 1 u® Ky s Yo &7
o3t wa & wqwrlvar & " %
BT FXO & 7 FGT <F w477 |

MR. CHAIRMAN: Please conclude,

I am calling the next speaker, Your
time is over,

ot Temw fog @ oanfs wEY-
&.T ®I9% 947 40 fAqz w1 s
fzar &, g& are fasE wix & qfaa)

MR. CHAIRMAN: No, I am sorry.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): I beg to move:—

“That the demand wunder tae
head ‘Power Development’ be re=-
duced by Rs 100.”

[Frequent power failure in
many States (28).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need to have enough of
power to supply to cement and
stee] plants (29).]

“That the demand under the
head ‘Power Development' be re-
duced by Rs. 100.”

[Need for giving subsidy to
State Governments to reduce the
tariff rates of power for agricul-
ture (30).]
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“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for supplying enough
to Andhra Pradesh to take up the
pending schemes (31).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for increazing invest-
ment for rural electrification
schemes through Rural Electri~
fication Corporation (32).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs 100.”

[Need for developing Geo-
thermal Power (33).]

“That the demand under ihe
head ‘Power Development' be re-
duced by Rs. 100.”

[Need for thoroughly invest:-
gating and formulating a master
plan for ‘power development’ in
the country (34) ]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for developing bio-gas
to meet the growing rural energy
needs (35).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for developing Wing
Energy to meet the growing rural
energy needs (36).]

“That the demand under tne
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for providing enough of
money under the “Minimum
‘Needs Programmes” of the Rural
Electrification Corporation (87).]

“That the demand under the
fead ‘Power Development’' be re-
duced by Rs. 100
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[Failure to convince the Elec-
tricity Boards to et yup capaci-
tors in the transformerg wnstead
of asking the agriculturists to
have the capacitors attachéd to
their pump setz (38).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100"

[Failure to supply coal to the
industries (52) ]

“That the demand under the head
‘Coal and Lagnite’ be reduced by
Rs. 100.”

[Lack of efficiency in the Coal
India Ltd. (53).]

*“That the demand under the head
‘Coal and Ligmite’ be reduced by
Rs 100"

[Need for encouraging the
coal production (54]

“That the demand under the head
‘Coal and Ligmite’ be reduced by
Rs 100."

[Reduction in production of
lignite in Neyveli (53).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Failure in arresting the em-
bezzlement of coal (56).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs 100.”

[Failure in increasing the effi-
ciency of Neyveli Lignite Carpo-
ration Ltd. (57).]

SHRI ROBIN SEN (Asansol): I beg

to move:—

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1.”

[Failure to scrap the Baveja
Committee Report '(76).]

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1"
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[Failure to supply coal to steel
and power industries (77).]

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re- 1-’,

[Failure to come to a settlement
1n wage negotiatons due to un.due
interference by Bureau of Public
Undertakings and anti-labour
policy ot the Coal India Ltd.
(78).]

“Thal the demand under the Liead
‘Coal and lagnite’ be reduced to
Re. 1"

[Failmie to democratise {ne
Coa] India Ltd., and check too
much dependence of Ministry on
bureaucrats (79).1

“That the demand under the bcad
‘Coal and Lignite’ be reduced to
Re. 1.

|Failuie to invest more capunal
w ECL for openmng of new
mines, thus cieating more ocm-
ployment opportunities '(80) ]

“That the demand under the head
‘Coal and Lagnite’ be 1educed to
Re, 1.

[Failure to eradicate malprac-
tices amongst certain high  ofli-
cials in ECL (81).]

“That the demand under the head
‘Cval and Lignite’ be reduced by
Rs 1007

[Failure to check malpractices
in contract system in the supply
of =and and timber for sand fil-
ling (82).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100."

[Failure in proper sand filling
and other steps, thereby causing
gserious subsidence of lands in
Asansol-Ranigan] coal belt under
ECL. (88).]

“That the demand undey the head
‘Coal and Lignite’ be reduced by
Rs 100."
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[Failure in checking malprac-
tices in the matter of distribution
of coal thereby causing sericus
coal scarcity in West Bengal and
in other States (84).]

“That the demand under the head
‘Coal and Lagmte’ be reduced by
Rs. 100.”

[Failure to supply coal to ine
dustrie, causing serlous cut down
in production (85).]

SHRI BLJOY MODAK (Hooghly):
beg to move:—

“That the demand under the head
Ministry of Energy’ be rcduced to
Re. 1.ll

|Failure to evolve a swtable
policy regarding distribution of
coal to power plants and steel
industries on priority basis (86) ]

“That the demand under the head
Ministity of Energy’ be reduced to
Re. 1.

|Failure to treat distizbution of
roal as an emergent measule by
making it a collective 1esponsibi-
ity of the Central Government
(87) 1

“That the demand under the head
‘Ministry of Energy' be reduced by
B1 lm-’l

[Failure to supply good gquality
coal with less ash content to
thermal power stations (88).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs 100"

[Need to have effective coordi-
nation between the Railways and
other concerned Ministries in
respect of supply of coal (89).]

“That the demand under the head

‘Ministry of Energy” be reduced by
Rs. 100"

[Failure to avert recurring
power cuts throughout the coun-
try (90).]
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“That the demand wunder the

' head ‘Ministry of Energy’ be reduc-
ed by Rs. 100.”

(Failure to supply required
quota of coal to Thermal Power
Stationg in West Bengal (81).]

“That the demand under the
hecad ‘Coal and Lignite’ be reduced
by Rs. 100”7

[Failure to supply requirement
of coal on a priorily basis to all
Therma]l Power Plants in general
(82).]

, “That ihe demand under 1ihe
head ‘Coal and Lignite’ be redured
by Rs. 100

[Failure to speed up a negotia-
ted settlement on the demand for
Wage rise with Coal-mine Wor-
kers Organsations and thereby
avert any possible continued
strike by them (93) ]

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs. 100.”

[Failure to check corruption in
coal mines in league with con-
traciors in sand filling of the
mines (94).]

SHRI A. K. ROY (Dhanbad): I beg
fo move:—

“That the demand under the
head ‘Ministry of Energy' be reduc-
ed by Rs. 100

[Constant Power failure dis-
rupting the economy and life of
eastern part of the country
(89).]

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs. 100"

[Deterioration in capacity uti-
lization of the existing power
plants (100).}

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs, 100
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[Lack of coordination between

the departments of Coal, Rai} and
Power (101).] 1

“That the demand wunder the
head ‘Ministry of Energy’ be reduc-
ed by Rs. 100.”

[Loss of energy in transmission
and distribution of electricity
(102).]

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs. 100"

[Increased foreign dependence
in the power industry (103).]

“That the demand under the
head Ministry wof Energy by
Rs, 100.”

[Need of a National Grid in the
country (104).1

“That the demand wupder the
head ‘Coal and Lignite’ be reduced
to Re, 1.”

[Failure to have captive Rail-
way to ensure supply of coal to
Stee] and Power Plants (105).]

“That the demand wunder the
head ‘Coal and Lignite’ be reduced
to Re. 1.”

[Failure to provide drinking
water and qunariers to the miners
in Dhanbad comlficld (106)].

“That the demand under the
head ‘Coal and Lignite' be reduced
to Re. 1.”

[Delay in finalising new Wage
Board for the workers (107)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
to Re. 1.”

[Need to reject Baveja Com-
mittee Report in toto (108)1.

“That the demand under the
head ‘Coal and Lignite' be reduced
by Rs, 100.”
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[Need for regularisation of
contract and casual workers in
the coal belt doing perennisl iype
of job (109)].

“That the demand wunder the
head ‘Coal and Lignite' pe reduced
by Rs. 100.”

[Need to provide employment
to the villagers whose land had
been taken away by the Mornidih
Project during emergency in
Dhanbad (110)],

“That the demand under the
head ‘Coal and Lignite' he reduced
by Rs. 100.”

[fWrong policy of mechanisa-
tion at the cost nf employment
and with imported machines tlius
increasing foreign dependence
(111)].

“That the demand wunder the
head ‘Coal and Lignite’ be reducecd
by Rs, 100.”

[Need to look into mal-prac-
tices in Mirsa Mugma zone of the
ECL. (112)],

“That the demand under the
head ‘Coal and Lignite' pe reduced
by Rs. 100"

[Need to reinstate Harijans and
Adivasi workmen thrown out ol
employment in the collicries
(113)].

“That the demand wunder the
head ‘Cogl and Lignite' he reduced
by Rs, 100.”

[Need to reduce expenditure in
CIL by abolishing the post of
Chairman (114)1.

“That the demand under the
head ‘Coal and Lignite' he reduced
by Rs, 100.”

[Need for public distribution of
coal to the villsges throygh Pan-
chayats (115)).
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“That the demand under the
head ‘Coal and Lighite’ be reduced
by Rs, 100"

[Need to check indiscipline,
politics and strike of the officers
in the coal belt (116)].

“That the demand wunder the
head ‘Coal and Lignite' pe reduced
by Rs, 100.”

[Need to seitle ithe problem of
land-lessers due to mining in
Dhanbad coal field (117) .

“That the demand wunder the
head 'Coal and Lignite' he reduced
by Rs, 100.”

[Need to end contract system,
money lending and gangsterism
in Dhanbad coal field (118)].

“That the demand wunder the
head ‘Coal and Lignite' be reduced
by Rs, 100.”

[Need io check malpractices m
the coal bel{ and E.CL. (119)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs, 100."

[Need to meet the demands of
the villagers at Kathara in EC.L.
(120)].

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Systematic elimination  of
female workers from employment
in the collieries (121).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Budden cracking of Adivasi
village at Bhowrah due to wrong
mining by the coal belt (132).]

“That the demand under the head
‘Coal mnd Lignite’ be reduced by
Rs. 100.”
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{Nesd to solve the problems of
widespread fllegal mining of coal
in Dhanbad and Hazaribag dis-
tricts of Bihar. (128).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100."

[Forcible dispossession of Adi~
vasis of their land at Chandra-
pura by the D.V.C. without giv-
ing them employment and reha-
bilitation. (124).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs, 180."

[Refusal to give minuteg of dis-
cussion by the G. M. Kathara
(Central Coalfield Limited) to
the Bhartiya Coal Xaramchari
Union and the diseriminatory
attitude adopted (171).]

SHRI K. A, RAJAN (Trichur): I
beg to move-

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100.”

[Failure to create an All India
Service of Engineers. (125).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100.”

[Failure to establish a National
Grid to meet the growing power
crisis. (126).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100"

[Failure to undertake integrat-
ed programme of research, man-
pPower plannmng and training for
State Electricity Boards. (127).]

“That the demand under the head
;\r‘ﬁni;t:‘y‘ of Energy’ be reduced by

[Failure to check effectively,
losmes in generation, transmission
:nlga} il!stribvtlon of electricity.
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“That the demand under the head
‘Midistry of Energy’ be reduced by
Rs. 100.”

[Failure to avert recurring
power cuts throughout the coun-
try. (129).]

“That the demand under the head
‘Ministry of Energy' be reduced by
Rs, 100.”

[Failure to evolve a policy
regarding d'stribution of coal to
power and steel plants. (130).]

“That the demand under the head
‘Ministry of Energy’ be reduced tby
Rs, 100.”

[Failure to meet the power
shortage m both public and pri-
vate sectnr industries. (131).]

“That the demand under the head
‘Ministry of Energy' be reduced by
Rs, 100.

{Failure to utilise the _exisﬁng
capacities of pdwer projects.
(132).1

“That the demand under the head
‘Power Development’ be reduced by
Rs. 100.”

[Failure to evolve a uniform
wage policy for workers in Elec-~
tricity Industries. (133).]

“That the demand under the head

‘Power Development’ be reduced by
Rs. 100.”

[Failure of participation of
workers 1n the management of
Electricity Boards (134).]

“That the demand under the head
‘Power Devalnpment’ be reduced by
Rs. 100.”

{Failure tr constitute an All

Indis Wage Guideling Committee
for electricity Workers. (135).]

“That the demand under the head
‘Coal and Ligrite’ be reduced to
Re. 1"

[Failure to svpply coal to steel
and power industry. (138).]
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. “That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1.”

[Failure to come to a settle-
ment m workers’ wage negotia-
tion in the cow Industry. (137).]

“That the demand under the head
‘Coal and Ligmte’ be reduced to
Re. 1.”

[Failure tu abolish contract
labour in coal industry. (138).]

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re, 1.#

[Failurg to evolve a suitable
policy for the distribution of coal
to varwoug industries. (139).]

8HR] K. RAMAMURTHY (Dharu-
rapuri): I beg to move:

“That the demand under the head
‘Minisiry of Energy’ be reduced by
Rs, 100."

[Need to abulish the system of
having the Chairman of Central
Electricity Authority as the Sec-

' retary to the Government. (142).]

“That the demand under the head
‘Ministry of Energy’' be reduced by
Ras. 100"

[Need to allow the State Elec-
tricity Authorities to fulfil the
power needs and enable the Re-
gional Electricity Boards to func-
tion effectively, (143).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100.”

[Need to stop the entry, of
foreign multinationalg like Sei-
mens in the vital sector of power
distribution in the country. (144).]

“That the demand under the head
‘Ministiy of Energy' be reduced by
Rs, 100."

[Inzhility to transport coal to
industrial units and thermal
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plants to ensure economic distri-
bution of available power. (145).]

“That the demand under the head
‘Power Development’ be reduced by
Rs, 100.”

[Need to constitute a Power
Development Finance Corporation.
(146).]

“That the demand under the head
‘Power Development’ be reduced by
Rs, 100.”

[Need to revamp the working
of the Central Electricity Autho-
nty by making it a truly inde-
pendent body and by appointing
the Chairman of State Electricity
Authorities as ity Members.
(147).1

“That the demand wunder the
head ‘Power Development’' be re-
duced by Rs. 100

[Inflation of achievement figures
so far as generation of electric
power is concerned. (148).]

“That the demand wunder the
head ‘Power Devclopment' be re-
duced by Rs. 100.”

[Claiming that the plants have
started generating power, while
they have been put only on
“TURNING GEAR”", after which
nearly six months lapse before
power is generated. (149).]

“That the demand wunder the
head ‘Power Development' be re-
duced by Rs. 100.”

[Slow progress of constructiorr
of Mettur Thermal Plant, (150).]

“That the demand wunder the
head ‘Power Development’ be Te-
duced by Rs, 100.”

[Failure to start work on
Hogenakal Hydel Project. (151).1

“That the demand under the
head ‘Power Development' be re-
duced by Rs. 100
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[Failure to have proper main-
tenance of power plants which
have led to {He gevere power
crisis in West Bengal (152).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Encroachment on autonomy of
State Electricity Boards by mak-
ing the Chaiwrman of such Boards
as the Members of Regional Elec-
tricity Boards which are treated
ag subordinate offices of Central
Electricity Authority, (153).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Failure to wind up the Regi-
onal Electriaity Boards which
have not served the purpose of
utibsing the available electric
power economically. (154).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Failure to accept the advice of
the Regiona] Electricity Boards.
(155).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Failure {0 accept the lowest
tenders for the supply of equip-
ment to Northern Regiona] Elec-
tricity Boards’ Load Despatch
Centres. (158).]

“That the demapd under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Failure to protect the interests
of public Exchequer in the mat-
ter of accepting tenders for sup-
plying the equipment to Load
Despatoh Centres, (157).]

“That the demand wunder the
head ‘Power Development' be re-
duced by Rs, 100.”
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[Acceptance of technically un-
suitable offer of Messrs Siemens
Limited in the matter of supply-
ing equipment to Load Despatch
Centres which has cost the nation
Rs. 90 lakhs of excess payment.
(158).1

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Decision of Central Electricity
Authonty to trip down the pro-
duction of power by Thermal
Plants in Northern Region by 4U
per cent and directing them to
use furnace oil in the place of coal
which is not available. (139).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Damage that would be caused
to the machinery by the use of
furnace oi] in Thermal Plants as
directed by the Ceatral Electricity
Authority. (160).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100.

[Failure of the Mmstry to
reply to the Members of Parlia-
ment who have pointed out the
collusion/bureaucracy with Messrs

Siemens. (T81).]

“That the demand under the
head ‘Power Development' be re-
duced by Rs 100"

[Failure to appoint C.B.l. en-
quiry into the Seimens deal for
the supply of equipment to Load
despatch Centres. (182).]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need to stop day to day inter-
ference in the working of Region-
al Advisory Boards by the Central
Electricity Authordty. (163).]
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“That thé demund under the
head ‘Power Development' be re-
duced by Rs 100"

[Need to stoo the system of
keeping engmeering staff in the
Centra] Electriaity Authority but
making the Regional Electricity
Boards show such peuple on tueir
staff strength. (164).]

“That the demand under the
head ‘Coal and Lignite' be reduced
by Rs 100"

[Fajlure to implement labour
lawg in the Neyvel; Lignite Cor-
poration (165).]

“That the demand wunder the
head ‘Coal and Lign'te’ be reduced
by Rs 100"

[Failure to clear the lakhs of
tonnes of coal lying at the pit-
heads which has resulted 1in
heavy losses to Coal India Lamit-
ed (168) ]

‘That the demand wunler the
head ‘Coal and Ligmite be 1educed
by Rs 100"

[Decision to exploie hignite 1n
Guaarat (167) ]

“That the demind wunder the
hrad Coil and Limule be 1educed
by Rs 100

[Falure lo mamtun propat
production schedule m coal mines
(168).]

“Mat the derogd uriler th
he, Coal and Ti#nile be roduceld
by 00

[Meerd to re 1scceg the workine
of Ca Inl Limitid m vewof
(A I heavs 1y spe bewf, -
mncurred by it (169) ]

‘That the l>mmd under the
head Coal aid Lignte be reduced
by Rs 100

[Failure to morfernise the coal
mines machinery equipment which
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led to frequent disasters in  the
mines. (170).]

MR CHAIRMAN The cut motions
are before the House

SHRI D D DESA{ (Kaira). On 7th
April, 1n the presence of an important
Cabinet Minister, Mr. Taty Rao, Pre-
sident of the Central Board of Irri-
gation and Power, and Charrman of
the Andhra Pradesh State Elecirinty
Board, had this to say:

“If only the umts that were
erected in the recent past from the
indigenous sources had performed
well, even partially, the country, 1
am sure would not have been re-
quired to face the shoitages it has
been facing all these years and
still continues to face 1n some of
the regions”

He added

“While 1t +s true that one may
have to pay a heavy price for
learning how to design, fabricate,
erect and commission major power
plants and equipment, 1t 153 a pity
thay the Electricity Bourds which
are it the recrt 1n? end of such
equipment are petting al' the blame
of the performance »f +he plant and
the ¢quioment mmufy lued by
those who refae to learn  and
worse ctil' tefus. to pay fui thewr
mist ke mmd nike the Ele tnety
Bo tuds not only ‘he objects of err-
firtsm  Lut also mak:® than pay
dearly for all the mistakes of the
mainufartlu ors

In the mdinary, (0w ¢ the consu-
mer o1 the customsr ;- the king In
the private sector the customer 1s the
empelm Ru* 1 e hiving his s8Y
here” Do the eunmen*s puichased
tome up n performance to interna-
tionally acceptabl: standands?

Memberg have tilked about the
power prob'emgs 1n West Bengal, Bihar
etc I may say that as early as 1967,
when Dr Vikram Sarsbhal was the
Chairman of the Atomic Energy Com-
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aission, I had requested bhat we
should go in for larger capacities and
higher veoitages. In fact, I happened
to be the Chalrman of the Dewelop-
ment Council, with which I was aseo-
clated from 1685, and we gave him
detaily of the “8/4 power law”, by
which every 100 per ceni increase in

raw materials. In other words, the
bagis was laid for 400 KV, 200 to 500
MW unit sets and so forth.

Today, what are we facing? We
had, ag early ag 1856, in for the
Metropolitan Vickers impulse Turbine
of AEl, but suddenly somebody comes
up from nowhere and says we should
change over to the Reaction Turbine,
He has ever got the foggiesy idea of
what he is talking about. Nobedy in
the world would agree to change from
one design cquipment to another so
abruptly or thoughtlessly, because all
the design, {ramning and experience of
our personnel will go near waste, We
wiil have to un-learn and re-learn at
freat cost. Qur hon. Minister does
not realise this. Unfurtunately, Mr.
George Fernandes, who liag been car-
ricd away by some of these things,
I am afraid, also does not realise it
T will just tel] our Minister this much
that ag carly as 1949 when 1 asked
Daaler Benz and the mukers of
Mercedez cars as their agent in India,
to make some minor change . the
engine, they laushed at me and ask-
ed: how old are you? I smd- 33 yrars.
They gaid: “be 65 and thea come 1o
us” Tt had taken Mercedez Benz 30
o 40 yearsg 1a reach moaturity, eflici-
eney and reliability through feed back
and this engine has nu'v heen per-
feced Tt 15 a very vital subject, We
have provided Rs 157350 crores for
Power in the Sivth Plan. TUnfortu-
nately you are soing to have only
tombs, not power plants. The epuip-
ment which you are purchasing and
installing do not perform well But
eéven in our own country, there are
Plants  with imporied equipment
Which perform differently. Remu-
=agar ig the gtar performer, which has
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the se turbine made by GE - as
it m 8300 Kwh per. installed

W and another is Tata's Trombiy
AXG Turbo sets giving 7000 Kwh per

KV station. Other plants ape Dhu-
waran and Ahmedabad. Th are
doing well. I! you sre k Y

good record and if you had seen it ap
to how the turbige designs have been
performing in our country, then' you
would have drawn your own conclu-
sion and you would not have agreed
to be guests of collaborators, who
bribe, who entertain the officials und
who even pay money to the pultical
parties. . .

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): Are
we now indulging in this?

SHR] D. D. DESAI: it may be that
it was dene by the previous Govern-
ment or this Government, but that
makes no difference, If any of these
people have palmed us with something
whi~h ;5 not rnight, we gshould sue
them Just now our friend was talk~
ing about power problems. There
have been stoppages. But you are
fortunate that you are in this country.
In other countries, you would have
been sued and the damsages would
have run to hundreds of crores of
rupees When woe have o cullect
d-*a we do no! Ao to the collaborutnrs,
W¢ 10 organisations like Edison
Electrie Institute of the United States.
There iz also the Unided Nations and
there are slso Instututions of Engi-
neers ‘These peop’s have cnough
data, corect data and objective data
und from that we draw the conclu-
agn ng to which equipment is per-
forming peiter and which one we
should purcha<e and not waste our
tex-pavers’ hard eatuzd money,

My own jnvestipaiion has shown
that there js g hig difference belween
No. 1 leader and No 2 |rader in the
turho sets industry. No 1 leader in
this industry is th> General Electric
Company of the United States which
hag bes{ sustained gervice heat rates,
least percentage of forced outages,
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maximum reliability, largesi number
of units and KW in operation for
lonsut periods, maximum experience,
# My information js that they had
for entering into collaboration
with. us and my enquiry has shown
d&hsy tried their hest. But cur
feifow; threw them away crudely.
, came back and told usthai GE,
are not prepared to give uys the
technology But the fact is the other
wey round. My information is that
their rates and costs were lower when
compared to that of Kraftwork Union,
which does not have the capability to
mapufacture dependable turbines.

MR. CHAIRMAN: 1 think this per-
tains to tomorrow's demands.

SHRI D. D. DESAI: He should not
buy a single turbine which he does
not approve and he should insist on
what he wants, Otherwise, nothing
wil] happen. If he is meak, then the
whole country will go to dogs and the
blame will gpquarely rest on his
sho . He is responsible to see
how the money is spent. That is why
I said at the outset that the customer
should not be the king but the Em-
peror anid he should gee that each of
equipment that is purchased ig the
best. Coming to specific things,...

MR. CHAIRMAN: Don’t go into the
details of that deal.

SHRI D. D, DESAI: Unfortunately,
that is a very important matter.

MR. CHAIRMAN: You confine your-
self t0 him as the purchaser.

SHRI D. D. DESAI: I have been in
the electrical industry since 1937. I
started my career as an attendant of
turbines in 1837.

" MR, CHAIRMAN:
your knowledge

' SHRI D. D. DESAL 1 have to tell
him gornething; he must know what
We gry talking about. He ia a gene-

1 do not deny
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ralist; he is not expected to know al?
the details of it.

It takes nothing lesg than 10 years
to mature a design; ta perfect you
need above 20 years. KWU which
comprises AEG and Siemens were
both licensees of USA firms, namely,
AEG was a licensee of GE and
Siemens was a licensee of Westing-
house. Both the licensees were fer-
minated in the late '60s. KWU has
not got experienced designers. You
cannot create a good ieam in less than
20 years. Do you know to whom
EKWU jg selling turbines? They are
selling to developing and wunder-
developed countrigs, like Brazil, Iran
and others who are ruled by dictators,
who buy anything given to them if
they are personally enriched. It ap-
pears, this i3 what we are heading for
in this country also. Even in Wesl
Germany, the Siemens do not sell
many turbo-sets, I have been the
Chairman of the Brown Boveri units
in India. I know what it is. KWU
upto 100 MW may be all right. We
want large turbo-sets in range ot 500
MW to 2000 MW. There is no other
choice than GE of USA.

A gudden change fron: one to ano-
ther is going to hurt us so badly be-
cause the designing, manufacturing,
installation, operating, maintenance
and gervicing of one will have to be
unlearnt and we have to re-learn a
totally different one. When the
General Motorg were asked to change
the Chevrolet car engine, they said
that the engine was desiZned in late,
‘20s and that improvements made
during the last 50 years were little
here and little there to finally give
a dependable engine It had taken
50 years for General Motors to perfect
the Chevrolet car engine. Today,
suddenly, you allow a big change
which is going to harm us. There is
a fundamenta] difference in the design
of two turbines, Impulse turbine and
Reaction turbine. The design differ-
ence is there; the construction differ-
ence is there. The two operating
principles are different. In the Re-
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action turbine, there are more stages
and pressure ig divided befween the
rotating parts and the stativnary parts.
In the Impulse turbine, the stages are
less and pressure is on the stalionary
parts. It is mare rugged. GE make
the best. There 15 such a vital difer-
ence which makes designing and
manufacturing different. I do not
know how you are going to get ouver
these things. If it were that you
were only affected, we would not have
bothered about it. But the whole
country will have to suifer on accuunt
of this.

I have got g lot of details with me.
1f you want, 1 can read out all the
details for you and show you how big
differences are there. In any case, I
can give you all the details in a sepa-
rate letter..

MR. CHAIRMAN; And he can reply
to you jn a separate letter!

SHRI D. D. DESAI: Recenty, sn
inspired article has come out in the
press on “‘Soviet technology—the cost
of collaboration”., This is an inspired
article which ghows thai Soviet tech-

nology hasg been absolutely worthleas‘

and that i1t has been very costly. It 13
true that Soviet technology is a little
outdated but it is upto us to pick their
udvanced technology. They are one
of the ghrewdest purchasers and ace
also more choosy. They are not
stupid. They have gone for Hitachi
turbineg for international cooperation
Hitachi and Toshiba of Japan are the
licenceeg of GE of USA, not of
KWU, and they make Impulse tur-
bines, This is an inspired article.
After all, you gre noj somieone who
can be carried away by such articles.
You concentrate on the data of turbo-
sets performance made and operated
in al] the countries.

Unfortunately, in our country, we
have not got the system by which
accurate data are made available in
Tegard to day-to-day failures, varia-
mil woltage ;¢ fpaquencias, ete.

18 the ' voltige consistenty?
Whare: iy the @ebendability of frecu-
«€ncy? Where is the availability? Inter-
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ruptions are 8o many. All these things
are such that we cannot say thatsywe
are generating electric power and gre
supplying satisfactorily to the con-
sumers. In any other country, ¢ this
sort of thing would not be tolerated.
They would sue and demand, not 2
fdw _cropes, but several hundred
‘crores, But gur Eleciricity Boards are,
unfortunately, taking it easy. Unfor-
tunately, our Indian people are milder
people and théy do not know what
others in other countries do and their
rights under the law and they do not
know how ilhey can go ahead and ge
the compensation, .

There are many things connected
with the failure of BHEL equipment.
We have established one of the finest
plants in the world; the BHEL plant
in Bhopal is one of the finest plants.
It was set up in collaboration with
the Associated Electrica] Industries of
UK. They can produce very good
machines. The oeople are very well
truined, but unfortunately our top
management requires to be changed
because the top management which
we have got now does not seem to
know what they are talking. I just
read in one of the books about one
Dr. Sharan, an employee of one of the
modest companies in Bwitzerland,
namely, Sulzer; it is not a big com-
pany, In Switzerland, with whom I
have had a long association, the largest
company is Brown Boverys, I have
been the Chairman of that company's
Indian Subsidiary. Sulzer is, com-
paratively, a smaller company. Some-
body from there comes here, poses
himself as somebody worthwhile, goes
round and tries to get for us techno-
logy. He even thumped the table at
General Electric. I was told that he
thumped the table at General Electric
and made such a nuisance of himself
that the General Electric lost intorest
in us. That is how this thing was
dropped. Like this we lave, unfor-
tunately, driven out people.. .

SHRI P. RAMACHANDRAN: I have
2ot driven out anybody. ’

MR. 'CHATRMAN: You' cait' have
your say when you reply.
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SHRI D. D. DESAI: I am not ¢on-
cerned with any particular person.
It is not g question of Desai or any-
bedy. 1t is a question of our country.
When we are going to get technology,
we are not going to buy on account
of somebody’s advica or opinions; we
are going to examine the data. Then
dependability and reliability of the

data and several other factors are also-

involved. Unless and until those data
are ouistanding, we are not 2ven go-
ing to talk to those people. Even if
the data are good, we get the offer
for the total advanced technolcgy and
then see whether it is complete and
whether it is worthwhile. Otherwise,
we will be unnecessarily hurting the
interests of.our country and the
future development of our country.
We have a futura. We do not want
to waste our life in some worthless
pursuits and leave a large number of
our people in unemployed ccndition
or poverty. Already a large num-
ber c¢f our
been laid off. Factories are closing
down. Lastly, plants and investments
are idling. Al this is because of
idiotic decisions taken by somebody
somewhere and without understanding
what is what. I hops you are nct
going to be a party to it. If anybody
in the Ministry is thinking that way,
we should be bold enough and put an
end to it.

MR. CHAIRMAN: I think you
should try and conclude now.

SHRI D. D. DESAI: Yes. Then, we
had some collaboration for manufac-
turing boilers with the Combustion
Engineering. That 'is all right. Mr.
Krishnamurthi had been one of those
who had been responsible for this
thing. But, I beiieve, that even there,
the Americans are not absolutely
benefactors. You have to know in
totality what to get and you must also
make the fullest use of it; otherwise
they will just give you partially or
nothing. They are afraid that India
will be another Japan. They do not
want to create that sort of a compe-~
titor in India. Therefore if you touch
the American equipment or American
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technclogy, you will have to be ex-—
tremely careful and you make sure
that what you are getting is definitely
the best that they have got. Other-
wise, they will put you into a serious
difficulty. ‘

This is a note of warning which I
must give. Having collaborated with
the Americans, T kncw these people
are not friends of ours. (Interrup-
tions). Be at arm’s length. We are
not concerned: here with any indivi-
dual,

MR. CHAIRMAN: Mr. Desai, I think
you should conclude now.

SHRI D. D. DESAI: There is a
large number of points. Unfortunate-
ly 1 am keeping with me a ver
large number of items. Please allow
me somea time.

MR. CHAIRMAN: The limitation of
time is thére according to what the
Business Advisory Committee has
allowed. So, it is not in my hands. If
it had been in my hands, I could have
given you the exira time.

SHRI D. D. DESAIL: Madam, this
information is h=lnfu] and the coun-
try will benefit by it.

MR. CHAIRMAN: But, you promis-
ed that you will write to him about
that.

SHRI D. D. DESAI: I shall write.
But, unfortunately, it will fall in the
hands of bureaucracy.

MR. CHAIRMAN: There is a prac-
tice of releasing letters to the press.

SHRI VAYALAR RAVI (Chirayin-
kil): He won't reply.

MR, CHAIRMAN: As I said, there
is a practice of releasing the corres-
pondence o the press.

. SHRI D. D. DESAT: I will tell you
one simple thing. What is the use of
grudging here. When a decision in
1969 was taken to suspend the im-
ports, I had opposed that“strongly to
the Chairman ef' the Development:
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Council and I said that at least we
should have fifty per cent of our gene.
rators imported, By suspending the
imports, you will only be ruining our
future and we will be put intc diffi-
culty. Unfortunately these people
did not agree., Even with regard to
one final import which they had
agreed to that was also not allowed
to be arranged. You are now seeing
the consequence of it. (Interruptions)

MR. CHAIRMAN: Mr, Desai I am
again asking you to conclude now
because there are a large number of
speakers.

SHRT D. D. DESAI: There are gtill
more outstanding items.

MR. CHAIRMAN: You should have
thought about it much carlier. They
will continue to remain outstanding.
And somebody else will deal with
them. I am sorry, Mr, Desai, you
should conclude now.

SHRI D, D. DESAI: There are a
large number of complaints ceming.

MR. CHAIRMAN: Mr. Desai you
have taken nearly half-an-hour.

SHRI D. D, DESAI: Unfortunately
the thing is this. You must also
realise that even in the wagons they
are now putting stones insteag of coal.

MR. CHAIRMAN: I wish you rea-
lise the importance of coal earlier.

SHRI D, D. DESAI: Somebody is
expected to pay for it in advance.

MR. CHAIRMAN: Mr. Desai, you
are now forcing me to call the next
speaker. Will you please resumne
your seat? I am sorry Mr. Desai,

Mr. Jasrotia.

SHRI D. D. DESAI: Thank you,
Madam, for whatever time you have
given,

SHRI BALDEV SINGH JASROTIA
(Jammu): Madam I am thankful io
you for providing me this opportunity
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to speak a few words in support of
the Budget Demands of the Ministry
of Energy. Of all the problems the
country is facing to.day the mos: irri-
tating one is the problem of shortage
of energy. This is not only so to our
country but it is the problem of the
world also. So, I shall confine myself
only to our country.

16.59 hrs.

[SER M. SATYANARAYAN RAC in the
Chair]

The energy is needed not only for
our industries but also for agricultural
purposes which is the economic struc-
ture of our country. This country
has got many sources of power' the
sun-shine, showers energy every day
—equal to the fossil fuel-water-falls,
the tide in the sea, the winds. The
whole atmosphere is full of energy—
still we are short of the energy, Tc
overcome this problem what should
we do? Where is the defect? To my
mind_ the only difficulty is that there
is no proper storage of energy. To
be more correct, I should say that we
have to do something for better
energy storage techniques to meet the
démands and to make better utilisa.
tion of the energy. I would request
the hon. Minister to look into this
aspect of the problem, because, if a
generator fails, then, there ig no pro-
vision for us to get light or energy.
Therefore, we should make necessary
efforts so that we may have proper
efficient, economical ways to collect,
store and distribute or use energy for
the benefit of all of us. For proper
and efficient storage of electric power
we must have efficient and economical
sources of power, If we can build
better ‘Energy Mousetraps’ or have
with us, then, the whole world will
make path to come to our door.

17 hrs.

I may mention in this connection
that according to the Report of the
Water Commission, the river Chenab
in Jammu and Kashmir is most potent
for hydro-electric power.
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[Shr1 Baldev Singh Jasrotia}

8ir, sumetime back, the Centre took
upon itself the task of going in for
the Salal Project in Jammu and
Kaghmar, That was in the year 1870
and initislly it was estimated {o be
¢* the order of Rs. 556 crores. The
uate of comrmssioning was to be 1978,
79 But, Sir, I am sorry to say ths,
Even today after spending npearly
Rs 222 crores on the project, the
project 18 not going to be cummission-
ed os 1t was scheduled,

The hon, Minister wag pleased to
tell us in this House sometime ‘back
that they are going to commission this
project by 1882, But, recently 1
harpened to visit that place. I am
sori y to say that even if other things
remamed the same, this project can-
not be completed before 1986, Thus is
what 1 feel For that Sir, who 1s
responsble? The machinery worth
crores of rupees should have to work
for 2,000 hours 1n one year, But what
has happened here? It has hardly
worked for about 12 to 13 hours in
one year. Thig is the situation there.
For this again, who is responsible?
The officlals at the site and even the
Ministry are responsible for these
faults because there had been no
effective s fon or probe in this
direction. We should have a proper
check on those personsg who are deal.
ing with this project of vital national
importance, This is my respectful
submission. If it is commissioned it
will yield 630 M.W. of power. But
this is not being commissioned and
is a serious matter.

Sometime back, I made a request
to the hon. Minister that a probe
should be made n bad handling of
Salal and what has begn done in this
regard. So far, Sir, no reply has
haen glven to me I don't know what

if sny, will be taken by the

bon. 'mmter

Then, I wish to to your notice
that In the case of Loktak in Mampur
and Bairasiul in Himaéhal Predésh,
they are also sick. Acrording to m¥
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information, these two projecty

also being handied by the depum
here. When the Centre hag tekem
upon itself the responsibility of deve.
loping these projects, may I ask, is it
not high time that the Minister takes
appropriate steps in thig connectiom,
to put maximum efforts for the com-
mussyoning of these projscts?

Sir, 1 understand that they are
going to construct a projest called
Gulhast1 project on Chenab river near
Kishtwar 1n the Jammu region. But
even the approach road for that has
not been constructed so far. The
Water Commussion has mentioned that
at ten places on the Chenab river the
various projects can be constructed
and 1if this 1s done, Sir, this will illu-
minate in all the respects the whole
of Northern India, I find mo reason
why urgent steps should not be taken
by the Mimstry at the Centre, I
would therefore request the hon.
Minister to rise to the occasion so that
the needful could be done in the
matter, Something needful should be
done in the interest of the whole
nation because every day we hear
that there is shortage of power in one
part of the country or the other.
Power plays a very important role in
the modern civilisation. The hon.
Minister should see that the power
supply 13 augmented without any loss
of time.

'Now, 1 would like to make u men-
tion with regard to the development of
power, which is very essential for
running the modern machinery,
increasing the agricultura] produc.
tion, and for running almoat all the
industries. So far as our country is
concerned, mature has been kind

g



e

SHRL BOY MODAK. (Hoogtiy):
Mr “the Ministry ‘has

given.'8 rohy pimu'e about its per.
formance with régard to the position
of coal and  electricity. But ag it
.appears, the position in regard to coal
and electricity in this country is very

very gloomy. Sir, coal industry is

passing through a deep crisis and the
production oi coal ig lagging behind
the target. On the other hand we
are seeing a speactacular stock of coal
.at the pit-heads; and we havas accu-
mulated coal to the tune of 14 million
tonnes, But the paradox of the
situation_ is that we are having an
acute scarcity of coal in the midst of
plenty. I would like to mention some
of the facts of the shortage of coal
.in India.

Sir, we have seen the report; in
Parliament that there is acute scarcny
of coal in Gujarat, in UP, and M
on the other hand, all the thermni
‘power stations all over India are
actually having a stock which is very
very meagre. We are having one or
two days’ stock of coal in all the
power stations, which supply electri-
city to Calcutts. and the adjoining
industrial belt. “During the lasg power
crisis in West Bengal the Calcutta
Electric Supply Company could not
generate 70 megawaits of power be.
‘cause of shortage of coal. In Chandra-
purs Power Station, which is under
D.V.C,, they have one day's stock of
coal. They have . complained that
they have been supplied with rejected
conl with 47 to 48 moisture. As a
gesult of this there is a short.
age of power production  to the
tune of 150 megawatts. Gujarat
is. lving hadd-to-mouth, They
-ore trying to. bring coal by sea,

!lem'dinz Btdnrpur power. 1:ﬂant

.h!_lt'""in'_smo._o!_thag‘on 11th of ‘this

- plants.

ll'ldvdr’
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three per cent. Wh.en 8’ Guery was
made to the ‘Railway  Ministey  about

_the supply of coal to this plant; they

mdthntnodemndhadbeenmm
with them by the Ministry of Energy

. as far as this plant was concerned.

~ Then, there is a report that' the
thermal power plant at Bhatindas in
Punjab was closed a month back for
want of coal and ‘this was coatinuing
even now, It has an installed capacity
of 440 mw. In UP. also, some power
plants are closed down for want of
coal,

Now, I come to the position of coal
stock at the steel plants. Normaily,
the steel plants carry a stock of
fifteen days, but there are reports that
they had two or three days stock only.
The Minister of Steel has also said
that the production of steel has fallen
down due to shortage of coal in the
Bokaro steel plant is in the
midst of coal belt yet it is suffering
from shortage of coal. At Bhilai -
steel plant, there is a precarious con-
dition because of shortage. Ag such,
they are importing coking coal from
Australia, The Government have im.
ported coking coal to the tune of one
million tonnes and they are thinking
of having a captive mine in Austraiia
to meet their reguirements.

The other day, the Minister of In-
dustry said that there was shortage
of -coal in a number of industries and
on 1ith April, there was a report in
the newspapers also that ten cement
factories had closed down: due to
shortage of coal. The Fertilizer Plants

‘st Nangal and Bhatinda were closed
. in February and these have restarted

now, but the Gorakhpur Plant is still
in 8 very precarious condition. 'The
brick manufacturing and othey m.all
industries are jn a. very bag .

they hwebeen hard hit’ bythgxhort-

. age of coal. Hundreds of workers
_hwe ‘been laid off and production
o%h crores of rupees has been lost:

.,m"i"“*”; S w::
. dle age.
- THER, 140 frains have been .
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and the most astonishing part of the
whole thing is that including a num-
ber of important tralns as many as
73 trains, are not in operation in
Punjab due to shortage of coal,

This is the dismal picture through-
out India on account of the shortage
of coal and everything including
generation of power is suffering. On
the other hand, we have been seeing
break-down of power in recen: months
in West Bengal, Bihar, Tamil Nadu
etc. This leads to loss of national
production amounting to crores of
rupees, We know that the State elec-
tricity ‘boards are responsible for
maintaining these plants. I want that
there should be no breakdown, 'These
boards are looking intg the matter.
They are doing their job; but it is
astonishing to hear the Minister of
Energy actually saying that this is
their job. It meang that the Central
Government have no responsibility
for this. It is high time that this
attitude changes. They must take full
responsibility in cooperation with the
State electricity boards, to help them
in all matters, including the supply of
trained personnel to help in effective
functioning of the plants and alsc in
supplying good variety of coal with
less ash content. That is required of
them,

Sir, coal and power crisis has thus
become the biggest saboteur of nation-
al production. In West Bengal,
recenly when for 6 dayg the industry
was actually shut down_ there was a
daily loss in production to the tune
of Rs. 80 crores to Rs. 100 crores. But
it is astonishing to hear the Minister
actually denying this and saying that
the loss in production was not due to
power shortage but to other causes.
So, it is high time that the Govern-
ment realizes the gravity of the situa.
tion and sees that the shortage of fuel
power and rail transport are mutual-
ly reinforcing, and they cannot be
solved piece.meal by any Ministry,
They must take the whole thing in
their own hands. My sugzgestion is
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that a high-powered committee must.
be formed by the Government, so that
they can go in depth into all aspects of.
power and coal production, A coordi-
nating committee should also be
formed under the Union Cabinet, so
that they can implement the decisions.
of this Committee; and that has to
be done on a war footing,

Sir, another big crisis is really
looming large in the coal industry.
That is about the protracted strike in
the coal mines. As you know, one
year back the agreement between the
coal miners and the industry has
expired, A new agreement is going
to be arrived at; but the negotiations
are lingering on for one year. And
the tripartite negotiations with the-
Trade Unions are not making any pro-
gress, due to the obstructionist atti-
tude cof the Government. 8§ lakhs of
coal miners resorted to a one.day
strike, but it has not brought any
sense to the Minister of Energy. A
letter has been written by thé Central
Trade Union leaders, giving an ulti-
matum to the Government. It has
been signed by the Secretary CITU,
Mr. M, K. Pandhe, for INTUC Mr,
S. Dasgupta, for AITUC Mr. Kalyan
Roy, for BMS Mr. B. S,  Azad and
Mr, M. Kumar of HMS. It says:

“We urge upon the managements .
and the Ministry to consider *he
entire question with all serious-
ness and come forward with definite
proposals acceptable to ‘he Workers:’l
in the next meeting of the JBCCI
to be held on the 19th and 20th}
April 1979, » :
We reiterate our earler dec1smrk;f
to resort to indefinite strike if the g
managements do not accept oury
demands. %:

We, therefore, warn the manage-
ment that if they fail to bring for-
ward acceptable proposals in the
next meeting of the JBCCI for a
reasonable settlement the Central
Trade Unions will have no other
alternative but to announce the date
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of the strike action to iforce the
management to concede the just de-
mands of the workers.”

If the Government does not change
its attitude, there is possibility of an
indefinite strike of coal mine workers.
And the responsibility shall lie solely
on the shoulders of the Government. I
would request the Minister to consi-
der the entire question seriously and
take steps to avert the situation.

The Baveja Committee appointed by
the Government has made suzgcstions
which will hit the workers very hard;
50,000 workars will bs  retrenched,
most of them being women workers,
The Minister gave an assurance to
trade union leaders that they will be
consulted before implementation of
the recommendations. I am sorry to
say that they have not been consulted
and the recommendations are being
implemented unilaterally. I hepe the
Baveja Committee’s recommendations
will be s\crapped in toto for the bene.
fit of the workers.

In coalmines, the Government have
resorted to large-scale mechanisation
causing lot of unemployment. Lakhs
of existing workers are retrenched.
This is not in accordance with the
election pledge of the Janata Party
and not with the promises they had
held for solving the problem of un-
employment within 10 years,

On the other hand, Government is
not implementing the recommenda-
tions of Safety Conference and Acci-
dent Enquiry Committee on Safety
rules for miners. The accidents have
been increasing daily and as a result
of that, a large number of miners are
losing their lives,

The coalmines have become the
hunting ground of contractors. They
are minting any amount of money be-
cause of 'this. In one wunit, that is,
ECL. the officers are in league with
the contractors and are earning money
in the matter of supply of sand and
tim'gers for sand filling. Recause of
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this malpractice there are sericus.
land-subsidences in  Asansol-Rani
Ganj Belt.

These days coalmineg are full of
gangsters who also act as money.
lenders., Here murders have become
a common affair. In Dhanbad btelt
alone over hundreds of murders have
been committed, Police vpenly con-
nive with the gangsters in retuin for
a share of the booty.

Lastly, I want to. say that Govern-
ment must pay full attention to the
load shedding. It has become a most

- common and recurrent phenomenon.

They must change their attitude and

give full help to the State Electricity

Boards. I wouli request the Energy

Minister {o look into this fact and give

all sorts of help to the State Electri-

city. Boards regarding replacing defec-

tive plants and also supply trained
personnel for the maintenance of the

plants. They shouid also supply good
quality of coal with less ash content,

That is being recommended by so

many experts for efficient mainten.

ance of the thermal plants. With
these words, I conclude.

gto @St fag (W)
AT USET F AR ET=AT I YT
ar g e wfas wafa &1 5 a7 qeEde
g1 MW EFITHT YN TE H THAT
g ag swfa #Y FeAr «Y AE7 F awar
2| ifee w@WeT FEE 7 9@ Fal
ar #t sfaerr & war gt fawm a3 &
T FY TF § wiGd @ HIAT AT | |
e e ¥ St g 97 B f 9z A
Fo 180 AN #1 @ fRel ¥ swmar
JT THAT g A(HA fawer FT O WEG
faamY & agf fpar o @7y &0 7@
FRY TT 9T ATY $frgF 7 77w fadx
FAT § | TAFT TH AT gH TG GaT
FAT EI0 | ST e faoer & IwmrEd
A ovew fi 7g) g 3y mfaw wafa
F g AT F#F FT [ |
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[wro Tt fe3)

Y gart fant & waen soee WY
o gy %1 g | QY WY g
w1 afy g are § 1 woft afedt
ey, fagre o & aF ¥ ) saf
BT A% WTAT | GTPTRAT T T ey
g WX ¥ IvgeE wamr &) Afew
fre®r 31w & Faf q¢ foawr &9
g 8, frw wd gwr ¥, wO Do
¥ 99 9T 7R 998 ¥ T ®Y &
T urae frar o A B ¥ 140
w8, gEA ¥ 452 90w, Pl ¥ 1252
wqE, WY ¥ 2932 FOw WX oragt
F 7016 F T EE gRI M WIEA AT &
£ 11800 £Us w4 fgr wm ar
Y ¥ oy &R X wd
T ¥ 16750 FOT X W NAEH
firar | ¥ areX ag wen v gw St
sRz AT ¥ T A ESw A g

T Sw I & gwwew wr
w7 ad & gwA At o F7 g
¢ fear § 7w @ gdfwgfod O
¥ frq awfer @R &7 ooft 4=
anw ¥ gEgE FAT B wwe dav g
"y &Y ¥y Ay ¥ ¥ &y e P ownm
gt vt st gHwEw ¥ 3w dar
we fear for & wroor g dar g 7
yfiefadt e wY v goart sarfar
wolt §1 AW Yo qerm T, IR
wriywear w1 v @ § o) afr
srenifr g g dw y dar
frody g & qawar g e g
1 shofr grereay w1 S &
wteas wft fear qr o st ¥ S
Ty vt @ s afy wrow § Fw s
w awz W W @Yt e oww
Mt Wy g § 1 a7 & foedr quraw
Y AT w T #Y gfE 7 A @
Wher frodr st & goed o
wrer g e oe g 8, & et
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re37 At &\ T W qEwrr
¥ s o vy wwd ¥ e oo
T I GHN T 29 §) O X 3w
ot Fw § 1w feed oW ot v W
WHE WY 3T @ W aevirear o o
gUT QA ITET @0 KAMT S T
g | ¥feq Gar agr e war ) R
¥TW v@r § wv 31 Ao ¥ faraer
a¥ fisqr a7 @ 9@ ¥ AT A SwAr
A9 FIA FT I S Yo 7 faa
21 o8 & garhy fa B} st & 9%
T UR AT O TF | W W §5g
wror & A9 1 qgd rArw 7 ot
w1 15 9 wE b oY, 3@ ¥ 35 7
qERe AT 1|t A ¥ 9 54 @
EUT | ¥/ & G T AAAGTA qEA
¥ UG A ATATTFATE | OF 318
N www woi Afg & gfoorw §
eitfed g Wy § fe qw P A g
T FTAT A0EA | FAE WA FAT OHE
¥ freg ¥ fam7 7@ § & B w@E
FATEY & Ta X VY P wAT T
ik 7g fawy @ Ty ¥ famwr
o} wr frvg gare oy ) g fad
Tt o Ferrer gt ferdy @Y sefigd
o fod § ader WO T AW
Ty v & fogrd &, & s
wgar & e o gaTa ST T wad
wiwraret o o 7y ofor g wr &,
50 HTH ¥ VITET AY A9TAT A X 67
b B & R oo g &
fed oo g dwfew aew e
g, g I s W o e
& 1 1w e ¥ ot e war & e
o i ¥t E Ay e,
G T win w7 g ATH-wETE
% €1 W JwAr frmr

Non.conventional sources of energy
such as golar, iwind geo-thwemad.and

tida] aze st in the prooessbest
development and are not liksly to be
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available for commercial exploitation
in a major way in the near future,

& gt 7Y ) ¥ wrdew e fE qg o
oo St Iwer W ot § swwr
e @ feod ¥ & 9F Aot
£t wire Twar g+ W AY A ATl
el GEETT W AR g T Wi
oW weTsTe §Y WOV | qfves dwmer
WEFTT NT §9 O T o9 st It
fegre & w1 g § ) vafod wEww
3 fx gt ot rarwT WY yEw goew
¥ grem gRm

TG A FAT H AvT Y FT FWA W
v § wga & frld ¥k wwem ¥
w1 &, WX on W Wik § fie oot &
Fetawew w1 g¥ Ay woar § 1 W)
g U FaAt fe A 91 R
¢ @ wad oge) aww wgr ag @ R A
FNAE @AY B WA KT R0
&t gAY ave ag & fm S W g v

¥ W ARFATES T I | WA

fadforer s & faeme A w30 oY Fof
¥T 9% Wl w0 oww Hfifad
5000 ¥R w1 gUX 9FW 9N §
W TEd dateTe oY ava g W s
3 gr fie QY qiw oEe @uq
A Uw A ¥ W 396 AT fed AR
vafwa 5 mr ¥faw o grm oo §f st
warT gk arar 1 ywfed faded -
w0 Y fowr A g wgEw AT Wifgd |
afewr o arar & fi @ Ft w1 e
T T s § 1 gy s e AT
O §wgt ¥ wwge ok witfed asy
WA Fal ¥ e s A AW
¥ qw el daw Nfe A wifigd )

o oy ¥ fs wiwr W)
wiw § Qo
fagre %

iy
e R ot oy
R % nrim R

%93

¥ ey Hifwd | dww fow @ wifid
wife qqwr 3w ow & o et
o g gy e §, selt o o WY
wft wg X ¢ e oY sqw s wwy
¥, gww § &Y w0 Wy o qw & ) A
aer 3w ow f § wifed dwew fre
g wifgd, W o Gur W oRR @
WO OF EY gAY | forw g & wror
g WY T & AW ¥ R O A
oW warfie frar § ot acg & faorelt
& wrAe ¥ W g O Ui dw o Aif
wife st g0t

e qv o & wfs v,
d3faam & qraw R oo 1 @
§ whtfird wrer @@ wetfas oelf ot i
Wi 3a® mifaqd s A Wi A
TEY FAT IR T ¥ ok gl vamer A
T AT 1 W WK EW R 9X AT
g 3 & Y Jar HX g fadww e,
WY AT TNTEAY ¥ AY WFEHIL HT GAG
g

o faed azq &1 WY 97 A A
AIRAT waEq Y TR, ST qIAAT
WTART & AEET T A% &, I 9 qTAT
# grg ug fraamar a1 fe gw Afy @
fraifr Q@ &, Ffer oY FeTw 937
grar & | W 'WE o a1 & ad
oTa% qAA AT, WY EWA 1 #TC
wOE TqY AT WX EY F0aT & 1300
wOT T | TG AL § | TORT qOAT
¢ f wrasRaT B A W § W1 agr
wea® WY TR R § 1 gk dwe-
ooy oY ¥ 2 F e w37 ¥ fin va weT
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oY & wr aw o7 wal agy W Ay
arr § 1 Qo Qe Yo T 418 fafeny
a8, o THo THo Wile W
186 § W gaywefuar w1 85 fafeay
ferimz & | ¥ gUT, TR W 64
Q¥ ¥ 3w wr 150 §, 9F §O WO
wgr g | ¥ feafr ¥ WA @
gufy ?

e fagre ¥ soo0 T Tyelw
o\ 40 gATT T W WA EEY
#& g€ § o ag Dy Faodr ¥ e
At w1 & 1 xafad & wgar angar
Wit fiFg e & Qe A gL w
g § O ¥ wios sar 9 2w
Faf difr w S v & strrAr ghar
Fah vART oTE WTEY Wir f1AT &, v
argk & fv 3 gore dwyre wTo¥AT ¥
o Tak g w g OF ad o s
gar & | e g7 w1d Ft E TF
EFATHY WIF qigF AT THEAUAT W
oo w7 b | ey ®1 FEIE-
M wom iy gw oA & f
500, 500 H7T4TE ¥T 77 OF Q& 9¥ 7
WA TATE ¥ THaafrarw i
wafad At FeraT @ g\ ae feww
#% fir gn g &3 Ywvave ¥ Ad), afew
Bemgins v 2 fe 200 A @
wTET TEY N, wenT wonr dAd Ready
Q6 W7 § 3 0T O FE GHA R | TG
rrram FA N IEW T )

gra @ 9T @Al g7 A &)
ferre & mamz o f1v 77teqT famr
g Y FEEr WY gy LT T I gm
gafad &Y @O greew qrAw W@
forer &, gefe 37 var # v fprar
Ty ®frzy g Far Aiwew 17 §, APew
g R oft TyET TR B TR

®W e el g e
dic € six pheiind v & wow
¥ 1 et fagrs ¥ oY 20 gltefnly
aé &, st g W g i feowg
11 @R a9 aomw § ot Rege wr
ST & 7 9% SITEE OA 6T S0 v
oy ad wew wx 3w ¢ 1 g fedfore
®r o Wt ¥ a2, oF O U1 g
woun v § A gl won oy ww
¥ g 2o ¥ 396 STy O £
frdi o & fawrd & sogrge N7
oYt g & gafc ead it | gw
fa? 2z gefadt a1é & Fotfs-
wa & faT gaet fer & Pasrrorom o

T §F A¥YT 0T ¥ S 9% waArery
¥ Oy b Oww Afa gEw
frar R A g aga e amd | s
qopmr oY &Y iy §, ¥ oF e
wge syt g i & wrrage & & wran
g W e FEgew & giev 9g anfaw
& agw § f sat war ¥ 5o
T A AST FH T g, I WF W
firaar A1w T390 & 1 FwEATT I 44T
qreT #E0 334 Fer &, agt A% el
Fraar |Jfzr, A arfzn, wdvr aTfad,
gve ¥ o faire fooer oFf & o8
feq¥é 3—

“The total conl reserves were efti-
mated by the Geological Survey of
India 1n 1975 as about 2682 mullion
tonnes including about 318 milbon
tonnes o! proved reserves, 1218
tonnes of indicated reserveg and

1149 mllion tonnes of inferred re-
serves™

wATd ¥ 4,000 faforg zq Wt
wat §, T X AT O W, W

it §, et 2w §, A
wq’tgnﬁwmémﬁﬂﬁﬂi
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FGT T 7 FEHT W FAqT | T TIA
O FAIIT FT 999 4350 & 1 BEHT
F FOAT FgT § SR 7 R FEANE
o g 9T A F74T, d1 1 § 715w
TR RIAT FTAT, WAL BEET H R Al
80 WIS FT FEATE & AT | FFATS
F ot fadadr A A, FE 12 T
wsfq afqz asdi, salE s 7 ag
14} 3% wfg 77z a3y | Tz w7 FAF
gt ®7IET Tiied aF gals F<5 FTJ
F1 wegred | fFa7 8, ag qrad #y a1
&\ g fawrelt ®E A o gy,
gfe=dl e w1 o Ty faedr 1 A
9" gHT AE) §  AF0 a1 AeATe T ¥ 98
o7 T w1 fFAr g0 SUw an o
srfeet AW & ared-wgeAd, s
FHFTEATAT & Ta= HTOF T TFAT |
g T AT w1 wgga trar g gw

i arfaw gfeemor & fa=re Fwar

=nfen, dm gfewor & adf 1 wfe
FAT TATEE § T U 84Tw 741 fTar e
TEET FIT HTIOT A7 ! FT NI (AgF
qFT T A TT ANE AGIEL AN, AV

ghaq ST 4 39 g9 faar a1? g e
?ﬁr ag az7 faww gy war, ¥ g s
g afFw 39 % & U fgg & ais-
FA FW FAT TAT F | T FAT,
qY g, e e fgF ¥ O awdy
TE T =TT

g9 g AR g9 fawg gvyar &
T § qm s ARV G LI
TASA| &1 O] FT g2 § THAT FAT

g

SHRI K. A, RAJAN (Trichur):
Mr. Chairman, it is a sensational phe_
nomenon that the power crisis erupts
and escalates during this perici.
Whether it is a short-standing malady
or a long-standing malady, I am not

CHAITRA 26, 1901 (SAKA) Min. of Energy

going to debate on this point. But
unfortunately, the country is put into
a very serious crisis. The whole eco-
nomy is 'in crisis, Crores of rupees
worth production is being lost, Wor-
kers ‘are being retrenched. Working
mandays are being lost. There is'an
overall crisis in the country. We get
claims and ¢ounter_claims about the
generation of power. For instance, I
would like to point out the claim made
by our hon, Energy Minister. ‘He
said that 3022MW of additional pcwer
capacity has been added to the coun-

“try’s’ power system during 1978-79.
"Instead, there is a counter claim that

it has been merely 1522 MW. It is
also stated how the capacity of eight
plants from which power is yet to be
available, have been added to show a
total capacity achievement of 3022 MW
during the last financial year, These
are grouped into two categories—those
‘rolled’ and those ‘put on ‘arring
gear’, Unfortunately "this is the posi-
tion.

Sir, I am not worried as to what
will happen to the energy policy. I
am not worried at all about the finan-
cial resources. We have {0 go inio
the real malady of the industry. As
Dr, Ramji Singh said, it is a question
of implementation which is lacking.
Large sumg of money have been ear-
marked year after year [lor power
programme, As for supply of equip-
ment we have had surpluses to play
with and have allowed oursslves in
some cases even to pick and choouse
more costly imported sets in prefer-
ence to indigencus ones on the ground
of sufficiently higher efficiency and
rateability. What has gone wrong is
that the establishment for implement.
ing the power programme and the sys-
tem of operating the capacity which
already exists, simply does not work.
The problem, therefore, is not of
pumping ‘financial resources into the
system but of management and orga-
nisation to achieve a reasonable level -
of efficiency. The position at present
is that the shortfall in establishing
generating eavacity and low utilisa-
tion of the capacity installed combin-
ed with mounting losses in transmis.
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aien and distribution have crested an
endemic crigs, franamjs.
sion losses, if 1 am correctly inform-
ed, India has been having the highest
percentage of transmission Josses in
comparison with any other country.

The meat of the problem is stream-
lining of the key implementation
agencies, namely, the Staty Electricity
Boerds. There should be continuous
planning and deployment of invest-
ment, which will keep the power sec-
tor a step ahead of the rate of growth
of the gconomy t0 ensure its balanced
and integrated development.

It was early in 1948 that the Electri.
city Act was adopted to develan an
integrated power system and the

Klectricily Boards were createq.
They were to be professionaily manag.
ed mgencies for the development and
running of the power system on quasi-
commercial lines and were formally
invested with wide powers to achieve
the task assigned to them. But the
Teality has been that these boards
have not been alloweqd to function &s
originally conceived and designed,

Several factors have coatrmbuted to
the gradual erosion of the capsbility
and capacity of the State Electricity
Boards, But the principal reason 1s
the financial system under which
they were placed, They were made
wholly dependent on the ‘tudgetary
support of the State Government for
meeting therr capital requirements
and meeting their working expenses.
If I am correct, most of the Btate
Eleciricity Boards have now institu-

APRIL

mént of the State Electricity Boards,
The functioning of the State Electri-

Shri George Fernandes, has put the
lo#s of industnal production due to
power shortage at Rs. 3,000 crores
annually, As to the lossg in agricul-
tural production, or the loss in wages
and employment of all workers, it is
really hard to compute. Power crisis
adds to the unemployment problem,
which is a national problem of acute
dimensions.

The power crisis continues to be
both chronic and acute, because,
against a load growth of 16 per cent
a year, the generating capacity has
increased at an average rate of only
10 per cent per annum., All the Five
Year Plans have ended with big short-
falls in the projected targets—even as
high as 40 to 50 per cent, Added 1o
this is the poor management of State
Electricity Boards, which ig responsi-
ble for the inefficient utilization of
our thermal capacity, enormoug trans-
mission losses and outright theft of
power, The result is that most of
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there are delays and hold-ups at every
stage. The wilespreag prevalence of
the cortrupt contract system, with an
array of contractors, sub-coniractors,
and petty contracts in cahoot with
officers and engineers, is also res.
ponsible for the delays and the rising
costs of construction,

The Sixth Plan Draft sets a target
of additional 18500 MW generaling
capacity within five years i.e, during
1978—88, This is almost equal to
what we achieved in the previous 15
years. The Plan proposes more 400
KV lines, and wants to ensure that at
least LD per cent villages are electr..
fied 1 all States. The total invest-
ment estimated is Rs. 15,750 crores,
compared to Rs, 7,016 crores in the
Fifth Plan. This works out to roughly
23 per cent of the total public sector
outlay, against 18 per cent in the
Fitth Plan. The magnitude of this
task can be undersiood if it is reals-
ed that while the average addition
to the capacity has been about 1,700
MW during the last three or four
years, it will have to be stepped up
to 3,700 MW annually during the
period 1978—83., These are the pro-
blems that I want to highlight re.
garding the overall perspective.

I agree that we have got a magni-
ficent Plan. But it has to be proper-
ly unplemented. Here I would like
to enlighten you on certain im-
portant questions of polity. The con~
tinued power erisig in itsell  be-
coming @ handy argument for those
Whomﬁmw%iofauhwﬂyh-
I.

sector thereby the public gector is
gradually being eroded to
such a position that you are brin-
ging by backdoor major muiti-
rational companies and monopoly
houses into the public sector,

I do not want to go into the whole
question regarding the BHEL and
Siemens agreement.

SHRI P. RAMACHANDRAN:
When wag it?

SHRI K. A, RAJAN: These agre-
ements came during your period.
Regarding the BHEL and Siemeng
agreement, it came in your perled.
It created a hue and cry in the
Parliament as well as outside that
for whatever was done, the pre-
vious government was responsible
for the whole malady. It is not worth-
while to argue hike that. As respon-
stble Minister and as a responsible
Government, you have to perform
your task. That is my argument
regarding all these problems, This un-
healthy and anti-national tendency
to bring in multi-nationals and
monoply houses in the vital sector
is deterimental to the national in-
terests, The power indugtry 1= the
fountain-head of industries and this
collaboration with the multi~

Because of the limited time at my
disposal, I am speaking at great
speed. I never used to cross over
the allotted time. That is why I
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lems connected with electricity
workers. Most of the workers come
under Electricity Boards. They are
not connected with the Central
Minisrty. I know. But for an indus-
try which employs more than six
lakhs workers in the public gecctor
and only a minority of workers in
the the private sector--nearly one
lakh or something--the problem of
workers is there. But, Sir, this is
the fountain-head of industry. The
workers who handlle and work at
the most vital, strategic points are
not having nation wages. You know
the disparity in wages and service
conditiong between the various
Electricity Boards, you take, for exa-
mple, Maharashtra. Maharashtra is
having an entirely different wage
structure compared to that ot
Himachal Pradesh. To avoid this
disparity in wages, there should be
a national wage guideline in
various industries of all India nature,
as we have evolved a national wage
policy in various other industries.

I am not going into the details
of various aspects of coal industry.
But 1 would like to  point out that
you are facing a strike in the coal
industry and the whole negotiations
and proceedings are hanging fire
becatise of too much interference ot
Bureau of Public Enterprises which
hangs as a Damocle’s sword over
the head of the workers. So, I re-
quest you to settle these issues in
the larger interests of the nation.
The dispute in the coal industry has
to be settled amicably and a na-
tional wage structure has to be envol-
wved.

I hope you will just go into all
these agpects and attend to what-
ever humble suggestions I  have
made. Thank you.

Wi AT FW qlo TWNR
(8g®1) @ WATYU JdT o, F
TG & Weew o FA ogEd & o#
F41$ AT =rgaT § 1 feel qw AT

APRIL 16, 1979
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gufa F1 Aevs fasedi F SEmET
v € | fawerr & Fav @ o«
garr w1 fasg A & &Far, A
FIE IFEMET A9 HFIT § AL A
afi FT FW 9« wEAl &, MiE
qIF Zo( F1 ATGTE FT AGE  FAT
gz sarfea § 1 AfEa wme FA
6 OFH FT JIIA FWSIIG[ WIA AT
THT &\ WIAE-HE FT K OAT
FH FAr & (@71 7§ =9 &7
T3 @ qETAT woAs §o AQE]
FT UmqRed FAT, ag-wfse wFaf
§ fawe #1 =@l va §8 FA @
fadz wzar g, =fe fasefi 4= &
ST &1 W FTH 39 5 Sal g )

qIT FE wIAT §—— S WwE
X qrax gy Feq” | fawed g
J SeareT gzar § fay A @A 9
g &, gars Fr omifgs  faww
grar & 1 gfe za} FAT wAEE &
T 7=6T it a1 99 8 §IER
a3, SqTeT AT, wHTAT THT &I,
AW AT JLERT ZE 1 FAT FT IJEA
d S & @At §—-FEa A,
%S 8 AT TTTSHA-AT § | WG B
ZresdA-Fsw Q FAT qaT FEH F
qiq g, & aXFC A wAT FW g
TH gI% Salel sqTla fgar s aur
TH 9T Il g§T SwIEr Sl |

TF ga & Hg7 FAAT  EAR
gwa ag & fF gar ag wn
3w & f&¥ us Cd-fae” o
a8 fow #v asg & @g@ 3
Al 7 wgi fawer BT FA &0
ardr g, fawdr 9 ogwE e
grar g ! afz @it aw F fa@ @
Juaa-fas I S1F a1 FEFT A
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7 i & wig ¥ 33t wAmw
F AR AT AR §AT g AR
R ST 8 ag fAadga =<ar
wigar g & wg vl wawg €
Sat wiET *T IEmA WP ¥ Ay
wiew § wiew gaufe o wseqr
R, sqfs g & fare ¥ fag,
W AT ¥ Imrew ww & fad
Saf qg=TAr s & Swrer wwU {1
g7 wgl & §1q & S wAET A+
fat A giwaT wer wRarTg Wi W
¥ qf Ak &7 W wweT e,
6% fak ooy weare Xt g
SHRI A. K. ROY (Dhanbad): In
March this year, a seminar was or-
ganiged in Dhanbad on  “Jharia
Coalfield, Challenges and Projects.”
In that seminar, we had a goud op-
portunity of hearing the Secretary
Department of Conl, gpeak on the
Present coal and energy criss It
h.w?lluzmuﬂlmitmmdwhat

“It j» » matter of regret  that
production capacity has not E;
mu%ﬁmym

Abowr R

sihoe pationalisatipn.
B R T

He his also said that Governrment
was ready to invest more and more
on coal and it was up to the mune
menagers to lead the mndustry and
produce at least 112 million tonnes
by 1878-79 and 152 million tonnes

by 1980-81.

But what iz the present picture?

“Mr Varma revealed that much
of the investments made so far
whs utilised in purchasing equip-
ment, either imported or indi-
genoua. He regretted, however,
that some of the producing com-
panies could not utilise the equip-
ment properly and some even sur-
rendered the sanctioned amounts of
investment on development”

He hag further sad:

“Why cannot Indian Minning ex-
pertise reduce this period from 6
to 7 years to 3 or 4 years, as they
did mn other foreign countries”

He has said this in regard 1o the
opencast projects.

18 hrs

My point 1s that after cight years
of nationalisation, we have reached
a situation where the Secretary im
the Department of Coal has fto
lament 1n an open meeting like this,
We should go very deep into thia
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thermal and geological end natural-
energy potential in other places, It
is a pity and a matter of shame that
we are in such a situation where
ttaing are being csncelled for want
of coal, Why ig it that even Bokaro
Steel Plant is facing a crisis? Chan-
drapura Thermal Plant, which is
within a coal belt, is reporting that
it has to stop or reduce its power!
production due to non-availability
of coal,

I can understand less capacity uti-
lisauon of our power plant. we can
put the blame on our State Electr:-
city Boards, which are worthlegs,
that they are not working proper-
ly, people are sabotaging and that
the workers are bad. But why is 1t
that the capacity utilisation of the
power plants which have been com-
missioned by the Central Govern-
ment is going down? Why is it that
there is a gradual reduction? I can
understand that at pregent the
capacity utilisation is less. But why
is it that there has been a decrease
in the capacity utilisation as com-
pared to the last year? In India we
do nol have that mechanisation. OQur
out put per man shop (OMS) of coal
may be legs compared to that of
Englend or USA. But why should it
be less than last year? We cannot
anderstand this, They have appoint-
ed the Baveja Committee. How was
he connected with ,the coal indus-
try? Has he visited any industry?
With whom did he hold consulta-
tion? He has put the total blame for
increaged cost and loss in the coal
in dustry on the workmen. The
poor workmen say that they have
got surplus workmen and that is the
reagon why we are incurring losses.
75 pur cent of the cost is direct cost,
labour cost. Labour cost has gone
up and so we incur heavy losges
They have given an indireci solu-
tion, which is sulcidal. I would
request the House not to allow such
= thing to happen. we shotfid
never allow this to happen.
They say that the ! price of coal

APRIL 16, 1079
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should be increased and tow the
Energey Minigtry is making |
wonderful bargain with the trade
union leaders and they say: “allow
us to increase the price of coal, We
would increase the wage of the
workmen,” We protest. We want
that the wages of workmen should
be increased but not at the cost of
the people throughout the country.
What is the positiont Throughout
the country, the non-commercial
fuel is uged at large by our villa-
gers, We are to popularise coal; we
have to save our forests, We can-
not increase the price of coal so
that coal would become dearer to
the poor villagers and we will not
be able to popularise coal.

We are producing only 100 mil-
lion tonnes of coal But China
which is our neighbour, without
any much mechanisation--they have
gtarted mechanisation only now-
is producing 500 million tonnes of
‘coal. They are re consuming it. There
is no question of bottlenecks in dis-
tribation. There is no guestion of
stock piles there.

Here, they have come out with a
press gtatement that 9.5 million
tonnes of coal are lying in the rail-
way yards and 12-14 million tonnes

e lying in stocks. Ohe day, there
'will be a fire in the stocks during
summer and, for that, a lot of
manipulations will be done by the
the officers to hide their crime.

According to the statigtics, you
will find that in 1975-78, the coml
pruduction was 80.98 million ton-
nes the number of officers were
8,608 and the number of workers
were 6,05,000. In 1976-77, the coal
production was less, that iz 8848
million tonnes and the number of
officers increased to 7,371 but the
number of workers decvéased to
5,86,000 . In 1977-18, the doal pro-
duction remained static at ﬁ“
million tonnes and the
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number of workers further decrea-
sed to §,84,000. This year, it will be
further decremsed. Throughout the
nationalisation period, there has
been retrenchment of workers.
About 50,000 workers have been
thrown out of employment. But that
did not reduce the cost of coal: that
did not reduce the extent of losses.

The whole line of thinking is
wrong, how to reduce the cost of
production of coal and how to sup-
ply coal more easily to our differ-
ent plants,. I have raised this
point and have firied to conveince
the Ministry also that instead of
having the Baweja Commiitee, they
should have consulted some people
who have got certain ideas about
direct production relationships in
the coal fields, You will be surpris-
ed to know that in BECL, there are
only 40,000 miners who are cutting
coal, who are producing coal, who
are raising coal and there are
1,50,000 persons who are doing in-
direct jobs, roaming on the gurface
of coal mines, working in the office
and doing different types of jobs,
time-rate jobs. IN BCCL  al<o,
the position is the same. You have
Just to change the distribution pat-
tern of the division of labour. You
need not retrench people, You need
not import machines. You are im-
porting more and more machines.
You are incuring more and more
losses, You are only to change the
distribution pattern of the division
of labour, The ration of direct la-
bour to indirect labour you have to
thange; the ratio of miners to
others including supervisory officers
You have changed. In India, I sug-
gest that it should not be more than
1:1. IT you have got 1 lakh miners,
You can heve 1 lakh other people
Including supervisory officers doing
indirect jobs, The ratio ghould be
1:1. But today it is 1:4 As against
one person producing and raising
coal, there are four persons who are
doing indirect jobs. Your ,economy
cannot rely on that

You will be suoprised to know
that in West Bengal, the entire
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power crigis is due to BSanthaldils.
It is not working well, it is not
getting coal, and al] that, In Chan-
drapura, in the entire Bihar area, in
Dhanbad also, we often face the
power-cut Coal-raising is getting
hanipered. You will be surprised to
know that coal-raising is getting
hampered, not due to labour unrest
but due to power-cut. These power
plants are near the coalimines. I
understand: it is partially true
because of the transport facility., You
will be surprised to know that Rail-
ways say that they will_have their
captive power plant. I do not know
whether the Minister is aware of it
or not. I got an answer from ‘the
Railway Ministry that they have an
1dea of having a captive power plant
for the Railways. The Steel is
having their own captive power plant.
Fertihzer ig also having. As I was
saying, the Railways are also having
this project; it is under the con-
suleration of the Ministry; I do not
know should decision they have taken.
I would suggest that our power Min-
1ster should come out boldly., The
tragedy of the Energy Ministry is
that it has neither energy nod power.
It must gather some power, it must
gather some strength. I want that
the Energy Minister would come out
with a proposeal to have captive
railways. The Santaldi Project is
only three miles from the NCDC. The
Chandrapura Project is only
2—1]2 miles from BCCL. Simi-
lary the Patratu Project is only 1-1|2
railes from CCL. You must have a
small network of your own railway.
You must develop ropeway trans-
port. There is no reason why your
Bokaro should suffer. Acrags Damo-
dar, Bokarp is hardly three miles—
not more than three miles—from the
coking coalmines, It can easily be
done through ropeways. Why should
it not be done?

Now, why should the transmission'
angd distribution logs be 20 per cent?
I request the Energy Minister to con-
sult the earlier grecords. It was
always 14 or 15 or 16 per cent. Now
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it has renched 20 per cemt. What will
you do? If you increase the sfficiency
by 0.1 per cent, you can reduce the
cost of cogl by Rs. 7. You need not
incresse it. It can be done very
easily,

Thig year, compared to last year,
your OMS has reduced, Instead of
increasing, it 1s in the backgear, Ii
has reduced by mone than 0.1 per
cent. That means, your coal has
become dearer mimply because of
thet. I have already ghown how your
productive force ig decreasing and
non-productive force is increasing
'!;ou have to re-distribute the whole
thing.

One more thing I want to say.
Instead of locating the root of the
majady, I am very sorry, the
Energy Ministry, including the De-
partment of Coal, 15 looking into
thinge in a different way. For
example, they have starfed quarrel-
ling with villagers. They are enquir-
ing land. The question of reservation
of mines is assuming a scandalous
dimension., Lands of the peasants are
being spoiled, damaged. There is a
large scale subsistence on land Now
they are quarreling with the villagers.
They are offering a very nominal
and unetonomic compensation. Not
only that, they would not give them
job, They are pulting a criterion
that, if three acres of land are taken,

yoy to deny a job to Him to enable
him to support his family? If you say
that you are dgmaging more land,
have a check on your mining engi-
ne#rs, have a check on these coatrac-
tors who are supposed to fill up the
gap with sand, Your contractors
are bungling. Your officers arc
bumgling. You are damaging the
Jasds of the poor peasants In
S, maomy " they ore. shivedsy
Jans, mostly they ere and

APRIL 16, 1879
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niostly the depressed ©
To-day you are quarreling with
and not with the contractors. You
are quarelling with the poor furmers

I say it 15 & very wrong policy
The previous powers of least usad to
run collieries ang they were remain-
ing friendly with the villagers, when
they used their lands. These psople.
the poor people, are productive
people. If you give them the job
they will do it very fast and they will
earn something. , 1 would
like to say something about the
Vavejla Committee and about the
wage negotiations. Why should you
cuome to confrontation on that? Why

Te you quarrelling with the willa-
ers” You are quarrelling with the
‘workers; you are quarelling with
everybody. You are not quarelling
with the contractors You are not
quarrelling with the officers; you are
not quarrelling with the money-
lender or with the looters who are
loouing the coalfields. How ijs it that

our coalfields suffered a loss of
Rs. 400 crores. Your tonffactors did
not suffer; your officers did not suffer-
Nobody suffers. You go to Dhanbad
and you wil] find a Five-Star Hotel
There are hundreds of murders
taking place there. Why the people
should shoot at one another? It is the
black money which is the root cause
of it How many drunkardy are
operating in your coal-flelds? They
have no paperz on that. They could
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snculd know that we have got un-
employment problem here. Thig is
the biggest problem here. 1 do
know how to solve this. Why don
you eliminate these middle-men
Why are you restmcting the em
ployment opporiunities to these
people by importing machines. It is
a crime; it i8 a sin to Import the
machines, killing people. There was
a time when Gandhiji used to bum
mported cloth. I am not opposed
to the mechanisation. But, you must
create some infrastructure. You have
no right to import the machines.
This is a wond wdy how the
Janata Government runs. Somebody
s importing coal: somebody is im-
porting cement and somebody 8 im-
porting machine. And one day you
will be importing the ministers!

We are waiting for the day when
the Ministers will be imported.
(Interruptions) I give you & challenge
that you put one machine and you
rut in one man o snd you keep
workmen to to do the work manually.
You will see the cost of production
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that only males
should be taken as workers and not
women.

AN HON. MEMBER; That is
against the provisions of the Consti~
tution,

SHRI A, K. ROY: Definitely, Now
you say, femaleg are allowed to re-
tire by giving a male substitute—
either hushand or son or son-in-law.
I say that this is & crime. Thas is un-
constitutional also. He says that for
reasons of economy he is doing ail
these things, But, Sir, where is the
question of economy? Last year the
logs was of the order of Rs. B0 crores,
This year the loss is Rs. 140 crores.

reglhistic about these matters. I re-
quest the hon. Minister kindly to
examine all these practical sugges-
tions which we are giving. I do feel
that it is not at all difficult to reduce
the price of codl by at least Rs. 15
per tohne within a month, It could
be done very essily. It il not at all
difficult to see that your power
plants and steel plants are working
smoothly. B4 per cent. of the power
plarits are within the coalbelt areas
themselves, Therefore,
develop your captive railwayy in the
codl-bélt zones, Within & radius of
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_lhtbmmmnproper‘lytamm'
that will solve most of our problem.u

Regarding transmission loss, # you
‘have 400 KVA transmussion lines
instead of 200 KVA, I am gure, this
will solvé many of our problems,
You can thereby increasé the -gene-
ralion-utilisation of these projects.

Sir, it has been said that middlings
with 38 per cent ash content are
being supplied to the thermal power
plants, And it has been said that
this is the root of all the trouble.
But I wish to submit that this is not
so. Qur power plants have all been
designed to operate with almost 40
per cent of ash content of the
middlings.

In the end 1 wish to say that the
crisis in energy and power ig abso-
lute]y man-made. It i3 a problem of
organisation, It requires insight, it
requires foresight, it requires plan-
ning and organisation. I hope that
the hon, Minister will bestow the
necessary attention in thig regard
and that by next year we would
have ended this crisis once for all
and we would usher in an era cf
plenty so far a8 Energy is concerned.

*SHRI K. RAMAMURTHY (Dharma-
puri): I rise to pay & few words on
the Demands for Grants of the Min-
istty of Energy. At the very outset
1 would like to point out that this
Ministry is entrusted with the one-
rous responsibility of supplying
conlinyously the twp basic infras-
tructure needs for the industrial
development of the nation, jie the
elefiric power and coal. In the dis-
‘charge of this in task of mnational
importance the hdn. Minister of
-Energy does not deserve the compli-
ments of this House; in Tact he in-
vites the condemnation of this Houge,

bmmhehnnhﬁedmb&nhly to

del!verthegood:

#The original spaseh was douwud

in Tamil,
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has controverted the hon. Minister's
contention by quoting that only 1622
MW has- actually been commissioned
the balance of 1500 MW has bee made
up by units which have only been put
on the turning gear. The Féderation
Chairman, Shri Harbans Singh,  a
retired Chief Engineer, fias sald that
the Energy Ministry has resorted to
wholesale and entirely rmferimissible
inflation of achievement figures.
According to him, the increase in
power generation during two years
was only 18 per cent, while the hon.
Minister claimed that the increase
wag of the order of 23 Per cent,

The hon, Minister may say that
Shri Harbans Singh has given wrong
figures. With your permission 1
would like to quote the news item
that appeared in the Hindustun Times
of 12th April, 1979:

More than one fourth of the
country’s thermal generating capa-
city remains out of operation due
to planned shutdowns anc forced
outages Data regarding last
Monday’s generation shows that 41
units out of 169 remained idle on a
gsingle. day. The official data is
revealing. Of the “out of commis-
sion” units, only 15 shutdowns for
annual maintenance. The remain-
ing 28 were forced outages which
mean that the plants stopped gene-
ration due to failure of equipment.
Together the idle units accounted
for an installed capacity of 3862
MW out of the country’s total ther-
mal general capacity of 13235 MW.

The hon. Minister of Energy mg
jssue with the arguments. of
jﬁ?mn Power Engneers Federation
and also the news item that:ap.
peared in the Hindustan Times, Cani _
the Minister brush aside 0. per sent
power-cut in’ many Stetes?:.; -
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SHRI VAYALAR RAVI (Chirayin-
kil): What is the situation in West
Bengal?

SHRI K. RAMAMURTHY: Not only
in West Bengal, but akio in his own
State, Tamil Nadu the situation is
worse. ‘There is 50 per cent cut in
Tamil Nadu.

The hon, Minister of Energy has
declared openly that 14 million ton-
nes of coal are lying uncleared at the
pit-heads and the bottleneck in their
transportation is the non-availability
of wagons, Shri Madhu Dandavate
may not have given the wagons. Can
the Government as a whole take
shelter under this fact that
since Shri Madhu Dandavate has not
given the wagons and the coal has
not been moved to the industrial cen-
tres? As my friend, Shri A. K. Roy
graphically put it, the wheels of
progress have come to a grindng halt.
Shri Madhu Dandavate is not the
Railway Minster of any other nation.
He is the Railway Minister of this
country. The hon. Minister of Energy
should have ensured proper coordi=-
nation with the Railway Minister for
transportation of coal to different
parts of the country. It is the res-
ponsibility of these two Ministers that
coal is moved to places where it is
needed and not allowed to get piled
up at the pit-heads.

For want of coal, many Thermal
Power Stations in the country have
reached near shut-down stage. The
generation of power has been brought
down to 40 per cent during nights at
Indraprashtha Power Station, Badar-
pur, Bhatinda, Patni, Ahmedabad,
Ukai, Gandhi Nagar, Nasik and Paras.
To get over the present crisis, the
Chairman of the Central Electricity
Authority has given a novel sugges-
tion. He has asked these power sta-
tiong to use furnace oil as if furnace
oil] is flowing in abundance in the
country. You will be surprised to
know thst the Finance Minister for
his part heg prohibited the use of
HSD for captive generators by the in-

dustrial units. On the one hand the
coal, which is avallable in plenty at
the pit-heads, is not transported to
the thermal stations. The thermal
stations are asked to switch over to
furnace oil which iz in short supply.
Again, the use of HSD for captive
generators is prohibited by the Fin~
ance Minister. In this climate o2
conflicts and contradictions, how can
the hon, Minister of Energy say that
he has increased the power genera-
tion in the country?

On 20th March, 1979, my Unstarred
Question referred to the role of Regio-
nal Electricity Boards vis-a-vis the
Central Electricity Authority. I wan-
ted to know whether the Regional
Electricity Boards can function in-
dependently. It is regrettable that
our CPI(M) friends are not present.
Their Chief Minister, S8hri Jyoti Basu,
talked about the State autonomy
only the other day at Madras. While
the entire West Bengal was envelop-
ed in darkness, he was talking abeut
State autonomy. Our CPI(M) friends
should have been here to know the
answer given to my Unstarred Ques-
tion. The Regional Electricity Boards
comprise the Chairmen of State Elec-
tricity Boards. But the hon. Minis-
ter has replied to my question that
the Regional Electricity Boards are
subordinate officez of the Central
Electricity Authority. I would like
to know where is the autonomy of
the State Electricity Boards whose
Chairmen happen to be the Members
of the Regional Electricity Boards.

I have come to know that in a re«
cent meeting of the Northern Regio-
nal Electricity Board the Members
took exception to this answer of the
hon, Minister to my question.

The Regional Electricity Boards
have been constituted to ensure eco-
nomic and proper use of available
electric power. Load Despatch Cen-
tres have been establiched to achieve
thig ideal, These Load Detpatch Cene
tres are to be equipped with aclenti~
fic and technical machinery so that
surplus power available in a parlicu-
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can be transmiited to power-
searcity areis, ag s being dohe now
in the mafter of surplus electric
power from the northérn region to
Bihar West Bengal through DVC
In the matter of purchase of thiy

for the Loall Despatch
Centres, with your pernussibn I would
Like to place on the Table of the
House certain docurnents

SHRI K GOPAL (Karur) Yo
have plenty of ime You read out
from these documrents Mr Chaur-
man, no Janata Member is there on
that mde, except the two Ministes

SHRI VAYALAR RAVI Mr Chair-
man, you should comment on the ab-
sence of Janata Members

SHRI K RAMAMURTHY, For the
economue distrbution of available
power, the Load Despaich Centre 1s
establizshed For thus Load Despatch
Centre, the Northern Regional Llec-
tricity Board recommended the pur-
chase of scientific equupments from
the firm whose tender guotation was
the lowest, and whoge equipment was
found technically suitable But the
Northern Regional Electricity Board
had called for some tenders In this,
3 companies have competed Num-
ber one 18 Westinghouse It 1s also a
multz-national concern Another 1
the very famous multi-national com-
pany which is being debated now,
wviz, Siemens The third i1s Messrs
Hindustan Brown Bover

¥
i

S, you know very well that moat-

Al , becguse technicilly it is
i and it iz also the lowest tan-
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der But when it is passed on
the Northern Regional

Board tp the Gﬁnﬁ‘ﬂw
Authority, one tender vety mymte-
riously diseppearéed I db not know
for whut purpose this tender was
dropped I doubt whether it wag in
order to help the tender of Siemens
that this was dropped Whether it
was lost by post or telegram, I do not
know.

SHRI VAYALAR RAVI The hon
Member has made a very gerious
charge We wish that it should be
placed on the Table

MR CHAIRMAN
record

It 1s gomng on

SHR: K RAMAMURTHI I am

submitting all this for your informa-
tion

SHRI K P UNNIKRISHNAN
(Badagara) It should be placed on
the Table

SHRI K. RAMAMURTHI But the
Central ZElectricity Authonty has
over-ruled this recommendation and
hag directed the Northern Regional
Electricity Board to buy thy equip-
ment from Mesars Siemens, whose
tender was the highest This would
result in a loss of Rs 90 lakhs to the
public exchequer The Siemens'
agreement with BHEL 15 being seruti~
nized by a munisterial commutfee, and
the hon Mimster hsa demanded that
he should get a place mn it for um-
self (Interruptiong) The Minustry has
recommended this It would cost Rs.
90 lakhs more to the public exche-
quer

AN HON, MEMBER. This 13 very
l.lnfll.l'.-;

MR CHAIRMAN: There is no other
speaker

SHEI R. GOPAL: There iz no ain-
gle Member from the Janain
present hers, apast from the
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who has got to be there, whether he
likes it or mot.

PROF. P. G. MAVALANKAR
(Gandhinagar): I am on a point of
order. I know that it is an accepted
convention of the House that, gene-
rally during the lunch hour when
the House is sitting and after 6 p.m.
no one demand: quorum; and there-
fore I would like to abide by that
convention and adhere to that con-
vention. Therefore, I am not asking
for quorum. If the House advisedly
on the basis of the Business Advisory
Committee’s Report has already taken
a decision to extend the time of the
House by one hour every day this
week in order to give more time to
almost all the members from all sides
to speak adequately on the various
demands, this, Mr. Chairman, invol-
ves, I would say, an unavoidable
burden on the staff of the Lok Sabha
Secretariat, because every extra hour
s0 extended means a lot of more
burden on the entire staff. We will
do it. We will put that burden on
the staff provided the House has
enough number of speakers to parti-
apate in the debate; but I am very
sorry to find out that there is not a
single Member of the Janata Party,
Ruling Party, who is present here.
I am not making a complaint about
that party as such but, surely, this is
very objectionable that, when the
time of the House has been extended
specifically in order to enable Mem-
bers to participate in the debate, not
a single membet of the Ruling Party
should be there! That in itself is a

and other officers, when members
from the Ruling Party are mot pis-
pared to and Hsten
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that lesser time be given fo the
Members of the Opposition Partles.
(Interruptions)

Let those Janata Party members not
speak at all. Let us be fair,

(Interruptions)

SHRI K. GOPAL: When you called
names of the members from the
Janata Party also, many msmbers
were absent. I would request that in
their absence at least extra time can
be gven to the Members of the Op-
positon Parties who are faithfully
sitting here,

MR. CHAIRMAN: I am giving it.

SHRI K. GOPAL: Not that I am
going to speak.
(Interruptions)
SHRI VAYALAR RAVI:
your ruling.
MR. CHAIRMAN: I will give you a
chance.

I want

(Interruptions)

SHRI VAYALAR RAVI: Here I
have got & point of order. My point
of order is different. Here every
Member speaks from a party accord-
ing to the allotted time; and this al-
lotted timg can sometimes exceed !lve
minutes or 10 minutes. And then
naturally, Sir, you, in your wisdom
are expected to ring the bell and call

I

ker is not available,
debate will collapze and you are try-
ing to protect the time; and there
being no member in the House to
speak, the debate will collupse.
14 it collapses, it ix only due
to the Members whose nsies are

there in the list but they are not
present in the House. tllv:hh,t::
ring the bell and give or

minutes more as grace time and then
s i s . 7
debate. ia ‘

duty to call the Membars of the

|



479 DA, "19-80

{Bhri Vayalar Ravi)

The rules do not provide you to give
mere time than the allotted time and
ihe grace time. Please give  your
ruling on this,

MR, CHAIRMAN: Prof, Mavalan-
Xkar is correct in saying that it is most
unfortunate that Mgmbers from the
side are absent. I am also observing
this, but am hepless. .As a matter
of fact, I should have given only 10
minutes to Mr, A. K, Roy. When I
exhausted the whole hst here znd
when he wes alsoe maeking a very
good speech, because he 15 very well-
versed in the subject and he was
making a goed contribution, I gave
him 20 minutes. As a matter of fact,
he is entitled to get 10 minutes He
wad making a good speech also; and
he was also making good points.
Later on, I called other Mambers who
were not present in the House But
1t is my duty to call their names also
I had called all of them and nohody
Mr. Ramamurthy. Hiz name is there,
Mr, Ramamurthy his name is there.

(Interrugtions)

PROF. P. G MAVALANKAR:
Why should be extend the time of
the House? Why should we bur-
den the staff, Watch and Ward,
other officers and people like us? If
there is nobedy to speak, let the
Minister reply. (Interruptions) It is
highly objectionable. Why should we
burden the Secretariate unnecessari-
1y?

(Interruptions)

SHRI K. GOPAL: They are not
going to speak. They are aboolutely
highly irresponge people.

MR. CHAIRMAN: Mr. Gopal, it has
gone on record. You had expressed
your displeasure, It is really unfor-
tunate and this should not have hap-
pendd. Prof, Mavalnkar is right in
saying that 0t ia & great burden on
the pfficers, Reporters and other peo-
ple who are sitting here since morn-
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ing, 11 O%clock, It is a burden on
them. But we must appreciate their
difficultiez also, because for the con-
venience of the Memberg only the
time was extended in order to allow
them to participate in the debate,
But they are absent, Well, it ig left
to them. I cannot express any opi-
nion. Mr. Ramamurthy, you just
conclude your speech.

SHRI A. K. ROY: We want that
the demands should be put to vote
now.

(Interruptions)

MR. CHAIRMAN: Let him con-
clude his speech

SHRI K. RAMAMURTHY- With
regard to the purchase of some equip-
ment for the northern regional elec-
tricity board, I come to understand
that some foul play 1s going on, I
wrote to the hon Mimster but he
had not even the courtesy to reply
to my letter; it is more than a month.
I have got a copy of that letter and
I have submitted it to be placed on
the Table of the House. Through the
back door they are domng things; the
top man in the ruling party, Shri Raj
Narain’s co-brother is the secretaty
of the Central Electricity Board. Our
Industries Minister, Shri Fernandes,
even though he belongs to the Janala
Party, internationally he is in the
Socialist International whose head-
quarters is in Germany. The Siemen's
headquarters are in West Germany.

SHRI K. GOPAL: Now we are fully
satisled with the debate; we do not
want even the Minister to reply.
Please put the demands to vote now.

THE MINISTER OF ENERGY
(SHR1 P. RAMACHANDRAN): I
have a duty to reply.

SHRI K. GOPAL: Not neceasary;
we are satisfied.

MR. CHAIRMAN: It will be very
satisfled with the debate; we deo not
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but ,also to the Members who have
participated; he has to give a reply.

SHRI K. RAMAMURTHY: As I
eaid, the HQ of Siemens and the HQ
of the Socialist International to which
our Industries Minister Shri Fernan-
des belongs are in West Germany.
The Minister of Energy is the sole
representative of Janata from Tamil-
nadu in the Cabinet. These are the
people circling round the Cential
Electricity Authority and the Energy
Mmnistry, While the Janata party is
taking political advantage’ of the
statement on alleged contribution of
funds to Mrs. Gandhi made by the
former Umted States Ambassador to
India, who was in India only for 8
months, I should like to know where
this Rs. 90 lakhs has gone? Has the
Socialist International contributed
this Rs, 90 lakhs to the Janata Party
or hag it gone to zome other place?
1 should like to know, how the Ener-
gy Ministry i3 cireling round, how
Siemens had been imposed upon the
Energy Ministry, is it by external
forces or internal forces? At the
ame time, Shri Dandavate does not
give the required wagons to our hon.
Minister Ramachandran for supply-
ing coal to thermal stations. Qur for-
mer Health Minister’s co-brother is
misleading the hon. Mnister by giving
false figures about electricity genera-
tion and other statistics. As Mr. A.
K Roy pointed out, Mr. Biju Patnaik
is importng ten lakh tonnes of coal
into our country, stating that our coal
is not good. This is the wituation.
With these words, I conclude. "Thank
you.

SHRI VAYALAR RAVI: I will “ake
only a few minutes; I do not want to
meke a long speech.

SHRI K. RAMAMURTHY: Mr.
Chairman, with your permission, 1
have sent 'some papers to be laid*
on the Table of the House

*The Speaker not having subse-
quently accorded the necessary per-
mizfion, the papers Wwere not treated
as laid on the Tablq. \

MR. CHAIRMAN: That will bave
t0 be examined.

SHRI VAYALAR RAVI: The Elec-
tricity Boards employees have differ-
ent wages Disparities are there all
over India, Different electricity
Boards have different wages. I wish
that the Minister may take initiative
and see that everything is done uni-
formally and properly.

My second point is that you made
a statement that you were going to
make some grades in the comstitution
of the Boards, It is purely a State
subject. You are meddling with the
State Electricity Boards. I do not
think the report is oorrect. If it is
correct, you are unnecessarily getting
into this point.

These are the two points I wanted
to make. I do not want to take much
of your time. I thank you for calling
me and I conclude.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Our performance on the
energy front is callous. We require
energy. Therefore, alternative gource
of energy must be found out. I have
seen in Agricultural Universities—
Ludhiana, Punjab, they are trying
their level best to find out the pum-
psets which can be run by solar
energy. The Government should give
more funds to it so that it may be
developed. Thank you.

MR. CHAIRMAN: Now I will have
to call the hon. Minister.

HON. MEMBERS: The Minister,

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): Wait
‘Wait, my colleague.

MR. CHAIRMAN: Shri Janeshwor
Mishra.

SHRI K. P. UNNIKRISHNAN:
wait, my colleague.

SHRI K. GOPAL: is he intervea—
ing or replying?
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19 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, April
17, 1979/Chaitra 27, 1901 (Saka).



